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SHRI SOMNATH CHATTERJEE: If
4t ig there?

MR. CHAIRMAN: Appropriate ac-
tion would be taken.

SHR1 K. GOPAL: What abou; my
point?

MR. CHAIRMAN: You say it js on
record; I am told it is not on record
I will see it and appropriate action
would be taken.

SHRI B. P. MANDAL (Madhepura)
At what time will you see the record?
Let us know by which time yoy will
see the record. You can see the reterd
Just now.

MR. CHAIRMAN: No, ] cannot gee
them just now. They have to be
transcribed. There is a technical diffi-
culty. I am not an astrologer to know
at what speed people type and so on.

SHRI VAYALAR RAVI: My point
of prder i{s that when one hon. Mem-
ber calls for querum and the bell is
rung for the prescribed time, angd it
is vepeated, it the quorum {s stili not
‘there, the procedure to be adopted is
fo adjourn the House for some time.
But this procedure was not adopted.

MR. CHAIRMAN: what is the point
of order in this?

SHR; VAYALAR RAVI: I want jt
to go on record that three times the
Quorum bell was rung...

MR. CHAIRMAN:
on record?

You want to go

SHRI VAYALAR RAVI: I will take
it up with the Speaker. The Speaker
must give the rulwg for the guidance
and benefit of all of us. Because, if
the quorum is not there, the Fcuse
has to be adjourned. Unfortunately,
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without a quorum the hon. Chairman
who was in the Chair at that time
allowed the debate to continue. It is
most unconstitutional.

MR. CHAIRMAN. Now you are om
record, you can resume your %eat.

15.54 hrs,
DEMANDS* FOR GRANTS—Contd,
MINISTRY OF INDUSTRY

MR CHAIRMAN: The House will
now take up discussion and voting on
Demands Nos. 58 to 61 relating t» the
Ministry of Industry, for which 8
hours have been allotted.

Hon Members, whose cut motiong to
the Demands for Grants have been
circulated, may, if they desire to move
their cut motiong send slips to the
Table with.n 15 minutes, indicating
the serial numbers of the cut moticns
they would like to move, Motion
moved:

‘“That the resp2ctive sums not ex-
ceeding the amounts on Revenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the Presi‘ent
out of the Consolidated Fund of
India to complete the sums neces-
sary to defray the charges that will
come [n the course of paymem gur~
ing the year ending the 31st day of
March, 1980, in respect of the Feads
of demands entered in the second
colomn thereof against Demands Nos.
58 to 61 relating to the Ministry of
Industry.”

SMoved with the recommendation of the President.
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Demands for Grants, 1975-80 n respect of the Mimsiry of Industry submitted to the vois of Lok Sabha

Noufd Name of Demand  Amount of Demand for Grant  Amount of Demand for Grant

on account voted by the House submitted to the vote of the
on 16-3-1979 House
1 2 3 4
—— s = mma m e mmmmee b - ap— -
Revenue Capital Revenue Capital
Rs. Rs. Rs. Rs.
MINIETRY OF INDUSTRY
58. Minutry of Industry . 68,17,000 3:40,87,000
59 Industries. , ., , 154:33:000  42,42,80,000  17,71,67,000 212,14,00,000
60. Village and Small Industries 15,06,18,000  17,3B,00,000  75,30,91,000  86,94,95,000
1. Textiles, Handloom and
Handierafts . . . 29,93,02,000  §31,57,000 1ug,6515000  ¢6,57,84,000

SHRI R. VENKATARAMAN (Mad-
ras South): Madam Chairman, after
all the dust and din, we have come
really to devote some concentrated
attention on a very imporiant aspect
of our nationgl economy. In the short
15—320 minuteg it will be impossible
to do justice to an area which ccvers
from handlooms to heavy industries.
Nevertheless, I shall try to highhght
some of the points on which policy
decisions would be necessary in order
that we may sustain a natjonal grewth
in the field of industries.

Madam Chairman, the Prime Minis-
ter was pleased to say at the inaugura-
tion of the Commonwealth Indusines
Ministers Conference that India tlay
ranks 10th among the industrialised
nations of the world. 1 locked jnto
the statistics and I found that this re-
lates to the United Natione ¢tatistics
for the year 1977, and the credit
should, therefore, go to a gevernment
which was in existence prior to 1977,
Concerning, the progress that has heen
made in the last two years, I have a
suspiclon, almost an apprehension,
that when the next statistics are pub-
lished, it may be that we will not be
in the spame 10th rank of which we

are now boasting,

Madam, I was not present last year
when the debate on this item was
taken up and so, to educate myself I
went through the elaborate reply which
the hon. Minister had given to the de-
bate last year. I noticed that he culled
to his pasistance pt least a dozen times
the misrule of the Congress over the
last 30 years to justify almost every
criticism that was made against his
Ministry. It, therefore, prompted me
to examine the performance of his
Ministry during the year 1977-78, that
is, the first year of the Janata rule,
and compare it with the performance
of the yjame Ministry in the year 1876~
77, the last year of the previous gov-
ernment. That, I think, is a correct
comparison because in April 1877 the
new Ministry inherited the industrial
organisation left behind by the last
Ministry on the 31st March 1977, and
if that organisation achieved a certain
measure of growth the new Ministry
should at least maintaln i {t cronot
improve upon its performance.

16 hra.

Now, the Industry Minister, in reply
to thig point, said last year that the
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average growih over the last 30 yars
has been 4 per cent, I think, it is an
illogical answer because, when certain
assets are handed over to a new
management and, if the sanie assets
achieved a 10 per cent growth in the
previous year and under the new
managempent, it achieved only 6 per
cent growth, the relative eficiency of
management is obvious.

Let us take the public sector enter-
prises under the Department of Heavy
Indus‘ry There are gbout 16 indus-
tries, including BHEL, HMT, HEC, etc.
In 1975-76, we achieved growth gver
a period of 1974-75 of 32 per cent We
will ignore it But in the year 1076-
77, the growth was 10 per cent over
1975-76 In 1977-718, the growth was
only 8 per cent; that is, in the first
year of the Janata rule, the growth
was only 8 per cent as against 10 per
cent of the previous year.

Again, if you take the overall prcfits
of the umits under the charge of the
Ministry, in 1976-77, the profts were
Rs. 61.16 crores and in the first year,
1977-78, of the Janata rule, the loss
was Rs. 10 crores. As against a profit
of Rs. 61.16 crores, in the first year
of the management of the Janata
Government, it incurreq a loss of Rs.
10 crores. 11 units out of 18 units
under this category suffered
losses as agamst 7 units in
the previous yesr, In phy-
sical terms, if you take the value of
production, the Bharat Heavy Plates
and Vessels produced Rs. 29.56 crores
in 197677 and in 1977-78, it produced
Rs. 25.46 crores, a minus of 14 per cent,
in the case of HRC, from Rs, 86.13
crores, it came down fo Rs. 39.44
croves, a defieit of 54 per cent, in the
case of MAMC, from Rs. 34.01, it came
down to Rs. 19.7 crores, it deficit of
43 per cent and in the case of Scooters
India, from Rs. 10.85 crores, it came
down to Rs. 8.84 crores, a deficit of
19 per cent. ¥ must in faimess gay
that there are a few industries which
have performed well. The improve-
ment wag in the BHSL, the Bhavat
Pumps and Compressoxs and  the
Tungabhadra Steel. But # you teke
the average performance, as agelnit a

CHAITRA 27, 1901 (SAKA)

Min of Industry 414

growth of 10 per cent in 1976-77, the
growth was only 6 per cent in 1977-18.
The oft-repeated plea about the Con-
gress musrule of 30 years does not
avail 1n the face of these facts that (n
the first year of the management of
the Janata rule, the performance has
been poor

An analysis of the accounts pro-
duced in capital goods wunder the
heavy engineering, according to the
Annual Report on the working of
industrial and commercial unde:tak-
ings of the Central Government pub-
lished by the Buresu of Public En-
tefprises, shows that in 1976-77, it
has rhade a profit, after payment of
interest ang taxes, of Rs, 26.13 crcres
and, 1in the first year of the Janata
management, there was a loss of
Rs 43.72 crores. I can go on giving
more flgures,

I should like to refer briefly to
some of the major points, As re-
gards enterprises under the control
of the Industries Ministry, the story
15 no different. The NIDC, which
had made a profit of Rs, 675 lakhs
in 1976-T7 incurred a Joss of Rs. 43 55
lakhs, The NSIC which had suffer-
ed a loss of Rs 72 lakhs increased
the loss to Rs. 91 lakhs, Hindustan
Salt, which hag made a marginal
profit of Rs, 017 lakhg incurred a
loss ot Rs. 16,44 lakhs, I will not
refer to the Paper Corporation be-
cause it is under construction. The
National Instruments, Calcutta
which had suffered a loss of Rs. 40
lakhs increased itg loss to Rs. 02
lakhs. The Bharat Opthalmic Glass
increaseq its loss from Rs 46 lakhs
to Rs, 76 lakhs. Tannery and Foot-
wear increased its loss from Re 210
Jakhy to Rs. 281 lakhs Ag against
these losses, there are somg units
which have made some profits The
Instrumentations Ltd, Kotah has
increased its profit from Rs 119
lakhs to Rs, 158 Jakhs. But I would
like the Minister to check ths figures.
There must be some mistake. On
P 14 of the Report it is stated that
the profit for the year 1977-78 was
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Rs, 207.64 lakhs, but I checked ihus
with the atidited statement ©of ac-
counts published by the Bureau of
Public Enterprises and found that
the figures are different: it is Rs, 158
lakhs, Anyway, these are some
things about which the Minister
would perhaps like to have a cor-
rect picture

Again, if you take Hindustan
Cables, it 1s said that 1t has increased
its profit from Rs. 207 to Rs, 383
lakhs, but here also, there must be
A mistake: it wag Rs 342 lpkhs,

If you take the over-all perform-
ance of all these industries you wull
find that there 1s a loss. Therefore,
1 wuuld ike to emphasize that
greater attention should be paid to
the performance of the public sector
enterprises, 1 am one of thpse who
believe that the public seetor has a
role to play in our country, that it
must be sustained. But it does not
mean that it should be supported
in every way, even though it makes
loases, is ipefficient and works below
capacity.

Now let me turn my attention to
the performance of small scale in-
dustries. The Janata Government
has been raising the slogan that it
is giving greater and greater em-
phasis to the small-scale industries,
But even here the performance has
been poor, compared to what it was
in the last year of the previous
Administration. As against 26,496
small scale units registzred in 1876-
T1 only 17314 were registered in
1977478 in all the Directorates of
Thdustrieg in the States.

Madam, the flgures speak for
themselves, and that is the record
©of performance in the firat year o
Janatg rule, !

The accounts for the year 1878-79
are not comiplete and detailed vom-
‘menty mugi be reserived for the next
yeur. Néveitheless, 'the
has claimed a growth of 8 per 3
over tha previoug yesr. ‘It 'you
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scrutinise this fSgure of B cent a
little more clovely, you find ‘that
a greater part of thix 8 per cent

growth is attributable to a 13

cent growth in power generation and,
even in thig 13 per cent growth in
power generation, 30 per cent is In
hydro-generation, thankg ts a favour-
able monsoon, and a shortfall in
thermal generation is noticed. In
basic industries like steel, coal, dnd
engineering, the production is stag-
nant and there is nothing to Jfeel
complacent about,

On page 109 of the Annual Report
the Ministry hag clawmed:

“In aggregate terms, the produc-
tion units put together incurred a
net losgs of Rs. D7 croreg during
the last year. Against this, it s
estimated that they would make a
profit of approximately Rs 28
crores during the current year.
With the measures in hang to im-
prove the working of the units, the
estimateqg profit next year is esti-
mated to be of the order of Ra. 54
crores..."

This will give an impression to the
Members who redd this thet they are
improving, But if you compare it
with the performance in 1976+7%, you
will find that, in 1876-77, the profit
made was Rs, 61,18 crores, in 109839,
the improveq performance ‘of the
Janata Ministry will bring a profit of
Rs. 28 crores and the much nore
improved performance of the Jansta
Ministry in the year 1970-80 will
bring only Rs 54 erores. T do not
know how long ¥ will take for the
Janata ‘Ministry to eateh-up with the
performance of the previous @Ministey
in 1976-77. A ¢

Madam Chairman, I want to know
how much time I have tpken,

MR CHATRMAN: You have tuken
17 minutes, ' '

SHRI R. VENKATARAMAN: “!
do not kiiow Whist I am' gokdg to
T wint: F gpesk in betegraphle
rgtist, 1 poodtiin”
{

i
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The Industries (Developmentm ” a;:
Regulations) Act was v
the m) of diversifying Industries
in this country. In fact, m the early
years of our independence, I know,
peopie wanted to go in for only the
traditional industries like gugar and
textiles, They did not go in for new
industries. Thersfore, we used the
system of licensing for the purpuse of
daversifying them into chmicals, en-
gmeering, oil refinery and other in-
dustries. The progress that we have
made in the diversification of the
industries is really a credit to the
functioning of the Industries (Deve-
lopment and Regulations) Act. But
at the same time, unfortunately, a
number of unintended evily have 1e-
sulted from the functioning of this
Act. The manure stimulateg the
growth of the plane, but at the same
time it breeds posts and worms,
Similarly, there are g number of evils
which have sprung up along with it
One of the evils ig that, by restrict-
ing the growth of industries through
licensing, we have enabled a number
of industries to concentrate power in
their hands. In fact, we issued 2
long list of banned industries saying
that, in these industries, there would
be no scope for further development.

Sir, 1n the early Sixties, I used to
do some sales talk in the India Invest-
ment Centre abroad for inviting in-
vestment n this country. On one
occasion one of the Amerjcan inves-
tors said, ‘Your country does not re-
quire any investment. You seem to
bavp developed much more than
America itself’ ] was taken aback
and I asked, ‘How?’. Then he pro-
duceq a list of banned industries and
said, ‘In your country all these inius-
tries are banned. In America none
of these are banned, It shows that
you have no need for any of these
industriea’ I am citing this as an
example to show that by resiricting
development of industries you have
dbused the purpose of the Industries
(Deyejopment ang Regulstion) Act. It
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has gone on for a long time. Even
mn the latest guidelines issued In 1877~
78 I Bnd 108 .ndustries have bLeen
declargg in tne banned list. My sug-
gestion to the government is, except
those industries which should be re-
gulated or banned for the purpose
of protecting the small scale indus-
try, no industry should be banned at
all. Otherwise, you will never allow
a free growth of industries and no
country has become prosperous by
restriction and shortages, Every pro-
sperous country has grown because
of a plethora of goods and services
produced, Wherever there is scope
for development, the investment de-
cision should be left to the entrepre-
neur and government should not step
in and make those decisions which
must necessarily be of a very poor
quality, not having all the facts be-
fore them

My second point with regard tg the
general policy 1s that there ig a lot
of confusion in the minds of ‘he Janata
Party with regard to their attitude
to large scale industry. The Govern-
ment appointed a committee under
Mr, H P. Nanda, an industrialist, to
look into the working of the Indus-
tries (Development and Regulation)
Act. That committee has made cer-
tain recommendations. I have no
time to go into that. One of the
recommendations of that committee is
that the core sector industries must
be de-licenced—completely de-licens-
ed On the other hand, we find sug-
gestions made to the Party by various
people that no unit which has an
mvestment of more than Rs 100 crores
should be allowed i, expand and,
therefore, there must be a ceiling. All
that the country is anxious to know
from this government is: what is your
poliey with regard to this? Even after
2 years, if you do not enunciate your
policy, then there will be no develop~
ment and no entrepreneurial enter-
prise, There are areas in which you
should encourage private enterprise
because we have accepted a mixed
economy There are areas which we
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[Shr1 R Venkataraman]
have reserved for public enterprise
and we must make it clear Unless
you come forward ang make 1t clear
to the country the areas m respect of
which there will be scope for private
enterprise and areas 1in “espect of
which there will not he any scope and
there will be scope only for public
enterprise I am afraid, there will be
mere stagnation in the country It s
high time that the government came
forward with a positive statement of

policy.

The third matter on which 1 would
Lke to make a comment 1s the ques-
tion of nationalisation While the
Prime Mimster cays that }» 1s not n
favour of nationalisation for its own
sake there are Nlimsters who go about
saying that they will nationahse ever)
industry conceivable My submission
to the House 1s that the principle in
respect of nationalisation has been
enunciateq by Prime Mmmster Jawa-
harlal Nehru He said that the avail-
able national resources should be in-
vested in building new industries
with the latest and sophisticated tech-
nology rather than investment in ‘i
ing existing units”

The reasons bemng thit if -ou
buy the existing unit you will ncet
add one more employment, nor will
vou add more goods and services to
the country But if on the other
hanl, you invest the <ame amount
in new enterprises you will be able
to get more services and more em-
ployment Therefore mn respect of
nationalisation mv sugge<tion 15 that
Government qhmfld come forward and
say that all the new enterprises has~
ed on latest and sophisticated techno-
logy must be undertaken bv the Gov-
ernment 1tself and its resources should
not be wasted on buying of the exist-
ing units except those sick units which
we take up for reasons other than
nationalisation

1 will come to one more point on
which there has been a conmderable
confusion of thought both at the na-
tional and international levels A lot
of money is spent on propagating
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what is called the ‘appropriate techno-
logy’ Actually, this is an endevour
by the developed countries to keep
all the developing countries &t a low-
er level of technology and maintan
them only as future markets of the
sophisticated development goods In
fact, it 18 a new-imperialism and on
this they are spending & lot of money
I would like to draw the attention of
the House to a comment in the Hindu
which appeared yesterday

“Given the emsting state of
India’s development (with its ad-
vantages as well ag weakness and
lags), the import of advanced tech-
nical know-how and sophisticated
plant and equipment cannot be dis-
pensed wiath, or an autarkic line
pursued In fagt the scemngly
msulationist tendency that is inhe-
rent 1n the romantic championing
ot backward and inefficient genres
of technology under the «ignboard -
“appropriate’ (dovetaiing into the
line that has long been advocated
by certain vested interests which
contend that a poor country hke
India dos not really need ramd in-
dustrial development) 1s the surest
way to soften up the Indian eco
nomic and technologica) fields for
the loss of relative self-rehance”

Therefore Madam this 1s a verv mm-
portant aspect which people like mv
self would like to know T know the
gusto with which the neyw theory of
‘appropriate technology’ 15 bemng
spread In fact one of the things
which they do is that thev brainwash
some of our civil servants, they bramn-
wasy our techonologists and <ee to it
that the developing countrieq are
kept at a backward level Therefore
we must be very chary about it and
1n the choice of technologv we should
be our own masters and we should be
able to decide what 15 meht for us
and we should not be led by these
people

Lastly Madam, the Chrome Lesther
Co of Madres has been closed for a
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long time for over a year. The Mini-~
ster wrote to me that he had asked
the Government of Tamilnadu to take
i up and work it through the Bank.
Nothing hag happened to it. They are
all on hunger strike. Even, other-~
wise, they are all hungry. They are
on hunger strike. I have wriiten to
the Minister. I hope he will take
some action on it

SHRI DHIRENDRANATH BASU
(Katwa): I beg to move:

“That the demand under the head
Minustry of Industry be reduced by
Rs. 100.”

[Failure to formulate well
thought out industrial plans to
secure regulated and integrated
development of industries in the
country and for industrial growth
through close monitoring and
management of inputs. (4)].

“That the demand under the head
Ministry of Industry be reduced by
Rs. 100.”

[Failure of the Bureau of In-
dustrial Oosts and Prices, New
Delhi to advise on industrial costs
in a methodical and regulated
way. (5)].

“That the demand under the head
Ministry of Industry be reduced by
Rs, 100"

[Failure ot National Producti-
vity Council for promotion of
productivity through tramning pro-
grammes, productivity surveys
applied research and implementa-
tion services. (8)].

“That the demand under the head
Mh\istx-y of Industry be reduced by
Rs, 100"
[Failure to establish industrial
units in hew selected Backward
Areas. (T)).

“That the demand under the head
lﬂnistry of Industry be reduced by
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(Failure to run Heavy Engi-
neering Corporation and other
heavy industries to increased ca-
pacity utilisation. (8)].

“That the demand under the head
Ministry of Industry be reduced by
Rs. 100.”

[Failure to set up and encourage
Publi4 Sector Industries in the
Backward Areag of Nagaland, Mi-
zoram, Assam, Orissa and West

Bengal. (10)].

“That the demand under the head
Mnistry of Industry be reduced by
Rs. 100.”

[Failure to set up the Project
of HM.T. at Darjeeling in West
Bengal, (10)].

“That the demand under the head
Ministry of Industry be reduced by
Bengal. (10)].
[Failure to revitalise Mokameh
Ut of Britania Engineering
Company Limited. (46)1

“That the demand under the head
Ministry ot Industry be reduced by
RS lo ”

[Need to check the assets and
accounts of all Government Un~
dertakings, (47)].

“That the demand under the head
Ministry of Industry be reduced by
Rs, 100"

[Failure in formulating well
throughout plan to run joint sec-
tors and Public Undertakings
such as Scooters India Limited,
Heavy Engineering Corporation
Limited, Bharat Heavy Plates and
Vessels Limited, Jessopand Com-
pany, Braithwaite and Company
Limited, and Bharat Wagon and
Enginjering Company Limited.
48)1.

“That the demang under the head
Village and Small Industries be
reduced to Re 1.”

[Feilure to develop village and
small scale industries, (64)].
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“That the demand under the head
Village and Small Industries be re-
duced to Re, 1.”

[Failure of Nationa] Small
Scale Industries Corporation to
extend its services to the Districts
particularly in backward areas
like Katwa, Monteswar, Purbas-~
thali, Balarghat, Pandua and
Kalna and Tribal arees in Assam.
(65)].

“That the demand under the head
Village and Small Industries be
reduced to Re. 1.”

[Failure of Cotton Corporation

of India in undertaking price sup-

port operation and eflfect pur-

chases of cotton for eventual com-

mercial sales not only to NTC

Mills but alsg to Millg in Pri-
vate Sector. (66)]

“That the demand under the head
Village and Small Industries be
reduced to Re. 1.”

[Failure of Cotton Corporation
of India to undertake buffer stock
operation commencing from the
cotton year 1978-79. (67)].

“That the demand under the head
Village and Small Industries be
reduced by Rs. 100.”

[Failure to set up Small Cot-
tage Industries in Villages and
backward areas in all the districts
of India. (69)1].

“That the demand under the head
Village and Small Industries be
reduced by Rs. 100.”

[Failure to improve the work-
ing of Khadi anq Village indus-
tries Commission and to repay the
past loans. (70)1.

“That the demand under the head
Village and Smsll Industries be
reduced by Re. 100.”

[Failure to implement the credit
granting scheme to small scale in-
dustries and to grant more fin-
nancial assistance to National
Small Industries  Ccrporation
Limited (71)1.
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“That the demand under tpe head
Village and Small Industries be
reduced by Rs. 100.”

[Failure to step up the activities
of Industrial Cooperatives. (72)].

“That the demand under the head
Village and Small Industries be
reduced by Rs. 100.”

[Failure of Marketing Assist-
ance Scheme to streamline the
marketing researh and informa-
tion system and to utilise the
existing marketing out lets like

Super Bazars. (73)].

“That the demand under the head
Textiles, Handloom and Handicrafts
be reduced to Re. 1.”

[Failure of the Textie Mills
under National Textile Corpora-
tion to maintain capacity produc-
tion  (80)1.

“That the demand under the head
Textiles, Handloom and Handicrafts
be reduced to Re. 1”

{Failure of the National Textile
Corporation to reduce their con-
tinued loss m spite of heavy in-
vestment. (81)1].

“That the demand under the head
Textiles, Handlooms and Hand:-
crafts be reduceq to Rs, 1.’

[Failure to develop Handicraft

Industries. (82)1.

“That the demand under the head
Textiles, Handloom and Handi-
crafts the reduced to Re 1.” '

[Failure to develop Handloom
and Powerloom Industries. (83)].

SHRI P RAJAGOPAL NAIDU
(Chittoor): 1 beg to move:

“That the demand under the head

Industrics be reduced by Rs. 100.”

[Failure to curb the growth of
large Industrial Houses. (48)].

“Tbat the demand under the head
Industries be reduced by Rs, 100.”
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[Failure to curb influence of
Multinationals on our Industries.
(50)1.

“That the demand under the head
Industries be reduced by Rs. 100.”

[Failure to replace the Report
on work done by the Bureau of
Industrial Costs and Prices, New
Delhi on the Table of the House.
(511

“That the demand under the head
Industries be reduced by Rs. 100.”
[Failure to produce sufficient
cement for the growing needs of
the country. (52)1].

“That the demand under the head
Industries be reduced by Rs. 100.”

{Farlure to reduce the cost of
cement. (53)].

*“That the demand under the head
Industries be reduced by Rs. 100.”
{Failure in producing sufficient
number of artificial lines neces-
sary for the country. (54)}

“That the demand under the hcad
Industries be reduced by Rs. 100”

[Failure in manufacturing suffi-
cient photo film material re-
quired in the country (58)].

“That the demand under the head
Industries be reduced by Rs, 100.”

[Failure to identify correctly
the backward areas for giving
subsidy for starting industries.
(58 1.

“That the demand under the head
Industries be reduced by Rs, 100.”
{Need to declare Kuppam, Pala-
maner and Pungenur Taluke as
backward areas in Chittoop Dis-
trict, Andhra Pradesh for giving
subsidy for setting up industries.
{(87)).

“Thet the demand under the head
Industries be reduced by Rs, 100"
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[Failure to start any heavy in~
dustry in Rayalseema. (58)].

“That the demand under the head

Industries be reduced by Rs, 100.”

[Neglecting public sector In-
dustries in the country. (59)].

“That the demand under the head
Village and Small Industries be re-
duced by Rs. 100.”

[Failure to survey rural Indus-
try and to prepare action plans for
industrial development in rural
areas. (74)].

“That the demand under the head
Village and Small Industries be re-
duced by Rs. 100.”

[Lack of efficiency in Small In-
dustries Service Units in giving
useful advice to the small entre-
preneurs, (75)].

“That the demand under the head
Village and Small Industries be re-
duced hy Rs. 100.”

[Fajlure to persuade the Sthe-
duled Banks to give loans to rural
and small industries quickly and
without creating difficulties. (76)].

“That the demang under the head
Village and Small Industries be re-
duced by Rs. 100.”

[Failure to develop markets for
gelling the products in the rural

and small industries. (77)].

“That the demand under the head
Village and Small Industries be re-
duced by Rs. 100.”

[Failure to develop the coir in-

dustry as required. (78)].

“That the demand under the head
Textiles, Handloom and Handicrafts
be reduced by Rs. 100.”

{Failure in setting apart Dho-
tees and Sarees for Handlogm

sector. (85)1.

SHRI ROBIN SEN (Asansol): Y
beg to move:—

“That the eménd undey the head
Industries be reduced hy Ra. 100"
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[Failure to check the collabo-
ration of big monopoly houses,
and middle entrepreneurs with
foreign monopoly capitel in the
form of financial axd and technmcal
know-how (60)].

“That the demang under the head
Industries be reduced by Rs
100.”

[Failure to check modernisation
and rationalisation by big emp-
loyers led by the multinatiorals
in different industrieg thereby
making more and more workers
redundant and surplus (61)].

“That the demand under the head
Industries be reduced by Rs 100
[Failure to implement the assu-
ranceg given to the Refractory
and ceramic workers’ uynion {0
revise the present poor pay scale
and D,A of the workers of Cera-
mic Groups, Burn Company Lim:-
teq (62)]

“That the demand under the head
Ministry of Industry be reduced to
Re 1"

[Falure to reduce the grip of
bureaucrats in formulating the

policieg of the Ministry (86)].

“That the demand under the head
Industries be reduceqd to Re, 1"

{Supply of defective machinery
by BHEL. to Santaldihi and
Chandrapura (DVC) (82)]

“That the demang under the head
Industries be reduced to Re, 1"
[Agreement between BHEL
and Siemens thereby giving an
opportunity to foreign multina-
tionals to interfere in vital
industries (88).

SHRI BHAGAT RAM (Phillaur):
I beg to move:

“That the demand under the head
%ﬂenia?y of Industry be reduced to
. 1.

[Failure to come to a settlement
in Wrage negotiations due to undue
interference by the Buresu of
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Public Undertakings and the anti-
labour policy of the various pub-
lic undertaking  managements
(811

“That the demand under the head
Ministry of Industry be reduced to
Re 1”7

[Failure to democratise the
Public Undertakingg and too much
dependence on the bureaucrats
(88)1

“That the demand under the head
Mmnistry of Industry be reduced to
Re 1”

[Faillure to end contract sys-
tem 1n Public Undertakings (88)].

“That the demand under the head
Ministry of Industry be reduced by
Rs 100”

[Need to set up composite tex-
tile mlls including weaving up
n Punjab to utilise total produc-
tion of cotton n the State and also
need to aliocate 1200 looms for
each of the two mills being set
up 1n the State (80)],

“That the demand under the head
Ministry of Industry be reduced by
Rs 100"

[Failure of the management of
Kharay Textile Mill, Kharar
(Punjab) to protect the workers
from goonda attack, collaboration
with the goondas, false cases on
the workers, unprecedented police
repression and worst type of bu-
reaucratic attitude towards the
workerg resulting in the closure
of the mill since a long time (81)].

SHR] A, K. SAHA (Vishnupur): I

beg to move:

“That the demand under the head
Ministry of Industry be reduced by
Ra. 100* kL

[Need for setting up w high
power commitiee to look intp the
fairs of the industries getling
:\lahlgienforlnumberotmrx
€9)],
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“That the demand unde, the head
Industries be reduced by Rs. 100.”

[Neeg for setting up salt indus~
try at Sundarban, 24 Parganas,
West Bengal (179)].

“Thai the demand under the Fead
Village and Small Industries be
reduced by Rs, 1007,

[Need for regularising the sup-
ply of raw materials to the small
and cottage industrieg (183)].

“That the demand under the head
Village and Small Industries be re-
duced by Rs. 100"

[Need for providing an organis-
ed marketing facilities for the
products of the small and cotiage
industries (184)J.

SHRI MUKUNDA MANDAL
(Mathurapur) I beg to move:—
“That the demang under the head
Ministry of Industry be reduced Ly
Rs. 100.”

[Failure to extend the sphere
of activities of the nationalised
sector (170)].

“That the demand under the head
Ministry of Industry be reduced by
Rs. 100.”

[Failure to get rid of the grip
of the monopolist and multma-
tional corporations (171)1.

“That the demand under the head
Ministry of Industry be reduced by
Rs. loo.ll

[Failure to enthuse self-depen-
dence in respect of indigenous

technology and industry (172)1.

“That the demand under the head
Ministry of Industry be reduced by
Rs, 100.*

{Failure to instal industrial units
in Backwarq districts like Bankura
and pururlia in West Bengal

(173)1.

“That the demand under the head
Ministry of Industry be reduced by
Rs. 100

[Pailure to organise mini
cement factory in Purulia District

West Bengal where raw materiels
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and other factors are present
(179)].

“That the demand under the head
Ministry of Industry be reduced by
Rs, 100"

[Need for providing financial
assistance for the growth and pro-
tection of industiles in West
Bengal (175)1.

“That the demand under the head
Ministry of Industry be reduced by
Rs, 100"

[Need for nationa] policy for
the cqual price of all raw mate-
rials nceded for the industrv
throughout the country (176)1.

“That the demand under the head
Ministry of Industry be reduced by
Rs. 100.”

[Need for proper distribution
of raw materials to all Stateg ac-
cording to their actual needs or
demands (177)].

“Phat the demand under the head
Ministry of Industry be reduced by
Rs, 100.”

[Failure to purchase jute from
the jute growers by the Jute cor-

poration of India (178)].

“That the demand under the head
Industrieg be reduced by Rs, 100.”

[Failure to reorganise the ma-
nagement of the public sector in-
dustries (180)1.

“That the demand under the head
Industries be reduced by Rs. 100.”

[Need for representation of la-
bour in the management of sick
industries for their revival (181)].
«Phat the demand under the head

Industries be reduced by Rs. 100.”

{Need for seetting up industrial
advisory council to go intp the in-
vestment proposals to all sectors
182)1,

Phay the demanq under the head
Village and Small Indusiries be re-
duced by Rs. 100.”

[Failure to provide economic
and technical assistance to small
and cottage industries (185)].
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“That the demang under the head
Village and Small Industries be re-
duced by Rs, 100.”

[Failure to enthuse small and
cottage Iidustries (186)1.

“That the demand under the head
Village ang Small Industriey be re-
duced by Rs, 100.”

[Need for setting up couneil for
the development of small and
cottage mndustries (187)1.

“That the demand undey the
head Textiles, Handloom and Handi-
crafts be reduced be Rs. 100.”

[Need for supplying threads and
looms to the weavers by the
Government through the co-
operative (188)].

SHRI P. K KODIYAN (Adoor): I
beg to move:—

“That the demand uynder the head
Textiles, Handloom and Handicrafts
be reduced by Rs. 100.”

[Failure ¢o control the rising
price of textile goods (189)1”

“That the demand under the
head Textiless Handloom and
Handicrafts be reduced by Rs. 100"

[Need to take drastic action
against the private textile mill
owners for arbitrary increase in
prices of textile goods (190)].

“That the demand under the
head Textiles, Handloom and Handi.
crafts be reduced by Rs. 100.”

[Failure to make avaflable ade-
quate quantity of controlled va-
riety of clotheg for the use of
common people (181)].

“That the demand under the head
Textiles, Handloom and Handicrafts
be reduced by Rs. 100.”

[Neeq to provide adeguste
quantity of yarn to hamdloom
weavery at chesp prices (198)].
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“That the demand under the head
Textiles, Handloom and Handicrafis
be reduceg by Rs. 100,

[Need to set up a committee to
enquire into the problems and
dificulties of handloom weavers
and t{o suggest measures to golve
them (188)].

“That the demand under the head
Ministry of Industry be reduced 1o
Re, 1.

[Tendency to enter intp techni.
ca]l collaboration with foreign
companies even in spherés where
indigenoug technology iz capeble
of meeting requirementg of indus-
trial development (184)].

“That the demand under the
head Ministry of Industry be redu-
ced to Re 1"

[Co'laboration agreements with
Multinational Corporations and
public sector undertakings (195)].

“That the demand under the head
Ministry of Industry be reduced by
Rs, 100.”

"[Slow and unsatisfactory pro-
gress in the work of the Com-
mussion of Inquiry on large indus-
trial houses (196)].

‘“ That the demend under the head

Industries be reduced by Rs, 100.”

[Need to discontinue the policy

of setting up joint sector imdus-
tries (197)].

“That the demand under the head
Industries be reduceg by Ks. 100"
[Failure to take effective mea-
sures to curh the growth of mo-
nopoly in Industrial sector (198)).

“That the demand under the head
Industries be reduced by s. 100.”

[Need to bresk up large indus-
trial houses with a view t, delink
industries from them (189)].

“That the demand under the head
Industries be reduced by Rs, 100.”
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[Neeg for seiting up a com-
mittee to engquire intp the conti-
nuous growth in the assets of
large industrial houseg in India
(200)1.

“That the demand under the head
Industries be reduced by Rs, 100.”

[Failure to prevent the increas-
ing penetration of foreign multi-
nationals into various industrial
gectors in the country (201)].

“That the demand under the head
Industries be reduced by Rs. 100.”

[Need to set up more consumer
goods industries in the public sec-
tor (202)].

“That the demand under the head
Industries be reduced by Rs, 100.”

[Undue interference of the Bu-
reay of Industrial Costs and
Prices in the working of the pub-
lic sectoy undertakings and pre-
venting better and proper under-
standing between the management
and the labour (208)].

“That the demand under the heag
Industries be reduced by Rs. 100.”

[Failure to attain self-suffi-
ciency in the production of cement
(204)].

“That the demangq under the head
Industries be reduced by Rs. 100.”
[Need to drep the proposed
broad-baseq collaboration agree-
ment between Siemeng anq Bharat
Heavy Electricals Ltd, (205)].

“[hat the demand under the head
Industries be reduceg by Ra. 100.”

[Need to encourage the deve-
lopment of indigenous technical
know-how in public sector under-
tekings (208)].

“That the demand under the head
Village and Small Industries be ¥e-
duced by Rs. 100"

[Need to Increase the allotment
of funds for devélopment of In-

dustriifl Cooperetivey (207)].
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_"'I‘hat the demand under the head
Village and Small Industries be re-
duceg by Rs, 100"

[Difficulties faced by Industrial
Cooperative Units due to lack of
adequate institutional finance 10
help them (208)].

-“That the demand under the head
Village anq Small Industries be re-
duced by Rs. 100.”

[Need to encourage the setting
up of an Industrial Cooperative
Developmeni Bank in Kerala for
the promotion of Cooperative In-
dustrial Units in the State (209)]

“That the demand under the head
Village and Small Industries be ie-
duced by Rs. 100."

[Need to speed up the imple.
mentation of the Coir Develop-
ment Scheme in Kerala (210)].

“That the demand under the head
Village and Small Industries be re-
duced by Rs, 100"

[Need to take more effective
steps for popularising coir and coir
products within the country
(211)].

“That the demand under the head
Village and Small Industriegs be re-
duced by Rs. 100.”

[Slow progress in setting up
District Industrial Centres (212)].

“That the demangd under the head
Village and Small Industries be
reduced by Rs. 10.”

[Need to accord priority to the
development of traditional indus.
tries like coir, handloom, fisheries
and handicrafts in fhe programme
of the Disfrict Industrieg Cent.
res (213)].

“That the demand undeyr the head
Village and Small Industries be re-
duced by Rs, 100.”

[Failure %0 coordinste District
Industries Centreq anq Intensive
Rufdl Development  Program-
thés (314)].
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“That the demand under the head
Village and Small Industries be re-
duced by Rs 100"

[Neeq to use all available build.
ings of the old Industrial Estates
for the purpose of setting up Dis-
trict Industries Centres (215)]

“That the demang under the head
Village and Small Industries be re-
duced by Rs 100"

[Need to give special importance
1o Womens' Industilal Units in the
smal] scale sector (216)]

“That the demand under the head
Village and Small Industries be te-
duced by Rs, 100"

[Need to give specigl assistance
to small scale industrial units set
up by people belonging to Sche-
duled Castes and Scheduled Tn-
bes (217)]

MR CHAIRMAN The cu; mofions
are glso before the House

PROF R K AMIN (Surendra
nagar) Madam, Chawrman, I consi
der the discussion on Demands ag an
occasion to take stock of the situation,
that 1s, what is on the debt and credit
gide of the Mimistry of Industry dur-
g the last year and, on this basis,
where we are and where do we pro-
pose to go for the next year?

Now, 1f we look back, we find that
the minitry has done qurte a good
job, during the last year The indus-
{rial growth hag been more than the
previous year It has reached up to
85 per cent Ii coulg have done bet-
ter but at least it has attempted to
reach a reasonable level During the
last year, it has established new dis-
trict centres for industrial advice It
has also shaped, after & long Deriod
of time, the mini-cement policy in
order to establish a mini-cement
plent in order to meet the needs of
the situation Tt has also declared a
big lisy of items which are reserved
for the cottage and small scale indus-
tries While it is good that these good
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things should be appreciated, thers
are a number of things which are on
the debit mde which I would like to
point out go that 1y the next year
when the policy 1s bemng shaped by
the hon ble Minister he can look into
these aspects more fully

Madam, Chairman, only a few mi
nutes ago my hon ble friend drew the
attention to the question of appio-
priate technology and he ,Jhas an ob-
jection to it My own grouse 15 thai
the Minisiy have not evolveq a p1o-
per technology policy, that 1s, an ap
propriate technology policy has not
becn evolved by the Mimistry Whesn
the Janata party came in power 1t in-
dicated that we are going to follow
Gandhian principle, that we want to
decentiilisation and encourage the
sirall and coitage industizes in orde:
to glve more and more employment
and that too to the rural areas and to
the poor people Ourg was to be an
employment oriented policy Now
are we actimg accordingly? In order
to implement that strategy one of the
things that was very important in
that strategy was to have u technology
policy and that too not by declaration
of one or two principles but 1t ghould
be well-mnstitutionalised, that 15, when
you make a choice of technique, take,
for example, textiles you have to de-
cide how much percentages there will
be for powerloom and how much of
percentages for handloom Then
when you decide on a cement plant
we have to decide whether 1t should
be 50 tonnes 100 tonnes, 200 tonnes
or 300 tonneg plant also you will con-
sider as an appropriate technology
while looking to our own circumstan-
ces ang resources Thig 15 very ne-
cessarv because we cannot take tech-
nology as a ready-mrade thing from the
West Tt should cater to the consi-
mer needs of our country We wan!
to satisty ang rawe the standard of
living of our poor people, Their de-
mands for goods and services sre not
the same BS thoge in the West. There
fore, to satisty oup demands the tech-
nology, looking 0 our resources and
owr-unskilled labour, should be such
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which should be appropriate for our
preduction. This requires an mslitu-
tional set-up where the technology
choises are being studied, implemen-
ted and tested, The gearch, re-
search and testing should go together
in that institution. Our scientific and
research centres which were establish_
ed after 1850 are not proper. They
are also not in tune with the require-
ments of the countiry. Probably, if you
see the record for the last 30 years
whatever research has takep ‘place
has not been carrieq to the industry
so far. Now, the Minister of Indus-
iry ought to have over-hauled the
entire thing and created an institu.
tional set-up which could be well-
fitted for making our choice about ap-
propriate technology,

Madam Chairman, the second thing
which I would like to point out is that
we have made during the last year
certain policy statements which are
not appropriate to the employment
oriented strategy which we have ad-
opted. We talk about nationalisation
without raising adequate resources in
the public sector; we have a take
over policy but without any objective
and consistent guideline and that is
why government had to face strictu-
res from the court regarding the tak-
ing-over of a tyre unit. Similarly
apout licensing, Decentralisation re-
quires de-licensing policy which the
licensing policy has been continued
and I know of one case about the
floor mills where for the last two
years no decision has been taken with
the result that the existing floor mills
are having the monopoly benefiis as
the government is not able to take de-
cision regarding the manner in which
the licences are to be granted. Now
such a delay gives benefit to the mo-
nopolists and at the same fime the
consumers gre put t, difficulty.

Now, Madam Chairman, one finds
that op the one hand the policy of
merger of the sick unitg with the
healthy units is being adopted ang on
the other hand you find there iy lot of
delay. A gick unit requires immediate
help to remove sickness and the doctor
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must come in time, If the doctor
comes when the pateient is dead
then it is of no use, When I look in-
to the list of date of application by
the sick unit and the date of final de-
cision I find there is delay of sin
months, eight months and sometimes
of nine months. It means you are
not serious about sicknes. Then uiti-
mately you have to give it 10 the fa-
mily unit, On the one hand yoy con-
sider family units as a bane and a
curse on the society, at the same time
whatever policy you adopt you have
to give the sick units to them. This
should not happen and the Ministry
must evoive a consistent policy and
consistent utterances in regarq to such
matters.

While I have pointed out these
weaknesses let me take one or two
industries where these weaknesses
are visible. First I take up the tex-
tile industry. In the textile industry -
last year the obligation to supply the
janata cloth which was put on all the
textile mills was taken out, Many of
the healthy mills producing fine and
super-fine cloth used to give a sub-
sidy of a rupee or twg rupees a metre
to othep mills who would produce
their obligation on their behalf. With-
out any counter-burden or arrange-
ment the minister took away that
burden with the result a windfall has
been given to heslthy mills by this
decision of the government to take
over this obligation and keep it in the
National Textile Corporation, Why
wag it taken over? What was the
point in doing it? Have you jmposed
any other financial obligation on the
part of good mills in order to en-
courage either the handloom of power-
Joom sector where labour intensive
methods could be adopted? No sush
thing was done at that time,

Madam Chairman, the second exam-
ple I would lke to give is that of
cotton industry. Prices of ‘cotton
available to the farmers depend on
the whole set of arrangements. It you
give the support price then do you
have the machinery for purchase of
cotton st the support price? Do you
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keep those regularisations that one
cannot keep Iore than one or two
months stock? Do you put obliga-
tion of 10 per cent use of the man-
made fibres by all thé cotton te;;tile
mills? Db you have an arrangement
to give enough credit o cotton trader
Do yoy have forward market mecha-
nism avallable? I you tinker with
any House of these then injustice is
to be done to the cotton growers.
Parental care ought to be given by
the Minister of Industries. He can-
not say that I have done my part
instructing the Cotton Corporation
to puxchnse cotton at the support
price but what happen to the next
and the other aspects is not very
concern. If he leaveg it to the Com-
merce gnd the Finance Minister with-
out pursuing vigorously then what-
ever medicine he gives wil} not
serve its purpose. He should go
to the Commerce Minister and
tel] him how forward market me-
chanism has to be introduced. He
should go to the Finance Ministry and
tell them how support price should
work, You should tell him: Give %5
per cent credit to the traders and cot-
ton growers at the support price. You
can give that even to the textile mills
who are buying cotton. You can give
95 per cent of the credit at the sup-
port pnee and a higher margin when
the prices go up above the support
price, This is what is needed and if
the Minister of Industry does not look
into this aspect, I am afraid, all the
other gteps which he has taken will
not yield any results. Some steps
have been taken after undug delay, In
the past -2 or 3 years the cotton grow-
ers have been losing lot of money.
Your rule to producers for ul:'mg 10
per cent man-made fibre ig still con-
tinuing. Only quite recently some of
these were siven up byt that tog |
great deal of

The piices were go-
ing dovm it eﬁq Yast' 2 yearn, Hvern
nearly 1§ nths ago the. mﬁmr
_ought ta Kive tiken this decision Wut
it requad2yﬁr‘6!g‘uﬂ:m
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on the part of the cotton-growerg to
convince the Minister that this "ule
ought to be givén up oncg ang for
all,

Regarding the man.made textiles
and thke balance of trade, it is very
visible that whatever exports we haa
in 1976-77 were reduced in 1977-78
These are still going down in 1978-79.
1f you look to the import of raw mate-
riaf, that is, man-made fibre, the
total cost is about Rs, 199 to Rs. 200
crores. What is the total amount of
fabricg from the man-made fibre
which we are exporting? It is of the
order of Rs, 8 to Rs. 10 crores. The
balance of trade deficit only on that
man-made fibre account comes to
the tune of Rs. 190 crores. If we don’t
impose the export obligation on the
part of the textile mills who are
using man-made fibres wholly or
partially, then, such g deflcit will con-
tinue. Therefore you must{ impose a
restriction, at least on the impory of
fibre, which ig directly competing with
cotton, In the country the amount
of cotton is quie enough. It is more
than adequate. It is therefore very
necessary that the import of viscose
fibre at least should be prohibited, be-
cause, it directly competes with cot-
ton.

Now, I woulg like to point out one
lacuna which remains in the tex‘ile
policy of the Government, 3 or 4
years ago, when the textile industry
was in dificulties, i{ wag thought that
loans should be provided to them at
lower rate of interest, or what are
known as ‘soft lodns’. Bv.tt,te;inurlng tha
last 2 years they have
huge proﬁts. One of the mugniteés
who has been in the industry for the
last 50 years in Ahmedébad has said
that in hig lifé-time he has’ nevér séen
such huge profits belng earned by the
textile mills, A suggestion which
was thade when the textilé miflls were
in diﬂgulﬁé’ ‘nd were ﬁck ‘is being
impmdremeq fiow, when they’ ate
healt] 4 no longer sick.’ In M_
it sh Beeh seemea

vﬁ&mmmwmmum
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medicine to a healthy person whepn it
wag required only for a sick person.
At that time such a step would have
been appropriate but after so much
of delay. If you give this sort of
medicine to a healthy person, tha:
will be of no use, Therefore, what I
submit is that soft loan should be dis-
continued forthwith, This is my sub-
mussion The Industrial Development
Bank still gives those loans to the
textile units althogh the textile units
are making huge profits They could
meet their requirements from their
own resources,

Then, it has been said that - the
handloom industry has to be encour-
aged Handloom industry is a vey

~ootly  affair. It derives its ex-
sistence only  because of the
export potential. For export they

require 100 per cent cotton fab-
rics. How can they know whether
the yarn got from the textile mill is
170 per cent cotton? The cotton mills
wnle supplying the yarn mix the
man-made fibre with the cotton yarn.
Sy, when they send their commo-
diies abroad, immediately they are
rejectrd. When the handloom people
evported their commodities, they
were rejected. For instance, when
the goods were exported to Australia,
they were rejected hecause they were
mixed with man-made Abre. So, the
Government should ensure that the
entton fibre  which is sent  abroad
should be of 100 per cent cotton
varn  If necessary, this job shouid
be done by the National Textiles Cor-
voration Another thing is that in re-
gard 40 handloom, N.TC. itself can
fake up the job of supplying 100 per
cent cotton o the handloom industry.

There is another point, that is, re-
farding sericulture. Now, our Cen-
tral Silk Board is in Bombay. But our
sik production activities are done in
Kamataka, Jammu & Kashmir, and
around Banaras and not in Bombav.,
The job given to the Silk Board is to
18sue certifieates for export while it
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should look after the developmental
work Sericulture is the most labour
intensive industry. It is labour inten-
slve both in terms of raw silk and
also in the matter of preparing fab-
rics from raw silk. Last year, we
earned about Rs. 400 crores by ex-
port of these fabrics. Now what is to
be done in this regard? How is it
that the Ministry is not thinking of
estoblishuing a croper machinery in
order to see that the development in
sericulture industry takes place? It
has a tremendous potential for em-
ployment The Board should not he
jocated at Bombay and it should be
Tocated in one of those places where
the industry is loeated. It should be
given the developmental work and
not the work of issuing certificales
for export of the goods. It is the Fx-
port Promotion Councils duty.

MR CHAIRMAN: Mr. Amin, T am
calling the next speaker.

PROF R. K. AMIN: Thank you.

SHRI BEDABRATA BARUA (Ka-
liabor): Madam Chairman, it is a bit
difficult to speak on the policies ot
this Government, There has been so
much confusion, contrary objective
has been stated, and contrary policy
declarations have been made that one
does not know what is the Govern.
ment policy at the various levels This
Government had assumed powers two
years ago and they had been fuming
and fretting. I would like to take vp
their policy about the multi-natinnai
companies, for example. It has been
claimed that these multinational com-
panirs are working against the na.
tion’s interest. I would like to know
from the Government what is reallv
being done to curb the activities ot
these multinationals I had asked a
few questions from the Department
of Company Affairs, 1 wre @irrrised
to know only matters regarding Far-
eign Fxchange Regulations Act were
mentioned in their reply which a1e
well-known to ali of us. It onlv con-
cerned with shareholdings and not
controls exercised by foreigners,
What is happening there? 1 wanted
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to know 1t from the Company Affairs
Nepartment But they did not like to
answer this question and they passed
1t on to the Finance Ministry. 1
asked about the control being exer-
cised over the multinationals. The
Fimance Ministry had said that it was
entirely decided by voting in their
general body meeting and Govern-
ment had nothing to do in this. They
said that they did not interfere in
the internal matter of the company,
There are so many facets of multina~
tional operation in India Indiaa
companies are not considered
ag multinationals if they are register-
ed in India and if they have less than
50 per cent shareholdings. Many of
them have been functioning as they
please. There were some controls
over them by the previous Govern-
ment Philips India Ltd, to make an
example, had over-produced to the
extent of 300 per cent. Such acts are
pushing out Indian enterprises and
very good Indian companies are not
able to function. And then the Gov-
ernment takes no action saying that
it has no power. The Government is
also not taking necessary powers tc
take action by amending the IDR Act
and still they are speaking of pushing
out the multinational compames

About the big business houses,
there has been a jot of tall talk.
Again, here nothing has been done.
Under the Companies Act there is a
provision under Section 27 about de-
linking of big business houses from
the companies. That can be done by
introduction of professional manage-
ment; management that could be ap-
proved only if found fit and proper
to be appointed But there also noth-
ng has been done. I asked a question
directed to that Ministry to kmow
what action has been taken about de-
linking and the Ministry was frank
enough to tell me that no action wus
taken. It was not considered neces-
sary to delink any company from the
control of the big business houses.
That was exactly the reply given to
me.
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Now, the appoiniment ef Managing
Directors of big business houseg is :n
the hands of the Government. T asked,
appointment of how many Managing
Directors of the big business houses
and multinationals had been disap-
proved and the reply was that prac-
tically none has been disapporved.
They said that it had been disapproved
in two cases, but the reasons for their
disapproval were not known I would
like to know that.

About the monopoly control, noth-
g has been done again. I received
a reply but I am not quoting that and
taking the time of the House. Agam,
there is a lot of talk about rura} in-
dustries, but what is being done m
regard to that?

The Commerce Ministry has been
taking crediy not only for exporte that
they are making, but also fo; non-
exports If they fail {o export they
say that 1t is being done in order to
heip the country; no export become-
another slogan 1If it fails, 1t takes<
the credit, 1f 1t succeeds in exporting,
1t takes the credit Export 15 basical-
ly necessary and ‘no imports’ 15 2%
necessary when it helps our economy
Within two years of Janata rule ours
has become an import-based econc-
my It was not sp previously Now,
we gre importing everything, even
salt, cement etc. What is that we are
not importing? The same capacily
that is available now was available
earlier also and it was able to meet
the needs of the country. Even ol
and foodgrains are being imported
In spite of that, we are not able to
make both ends meet. We have been
talking of creating jobs in the small
scale sector. What we are doing by
resorting to imports is that we are
creating jobs outside the country. I
can give you the figures, but I do not
have the time IDPL order books are
all but empty, but yet super-thermal
plantg are being imported freely.
Same is the case with practically all
the public sectqr enterprises in the
name of having t00 much foreign ex-
change. 'That is true, but they ghould
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know how to use that foreign ex«
change,

Recently, the Steel Authority has
announced 8 per cent cut in the pro-
duction of steel. Could the Govern-
meny have allowed a private sector
company to announce such a cut 1n
production, which may lead to hoard-
ing and blackmarketing. They might
have taken a decision in view of the
shortage of coal and due to misma-
nagement, but how can they an-
nounce it? If the private sector would
have done it, they would have been
hauled up for this. On the other
hand, the railways are opposing na-
tional permits,

To add to the confusion, the Hindu-
stan Times, in its issue dated 15th
April, 1979 has said:

“Move to halt expansion of pub-
lic sector. A strong opinion 1s
growing within the Government in
favour of virtually freezing the pub-
lic sector 1o its present dimensions
and concentrating on improving the
profitability of the State-run units.
According to sources, the Finance
Ministry 1s against a policy of bit-
ing more than the Government can
chew, and would be unwilling to
copsider new projects in the public
sector unless they were as vital as
power or fertiliser factories.

The Industry Minisiry is known to
hold contrary views, but seems to
have been pushed to a difficult spot
after the recent castigation of the
public sector management by the
Prime Minister himself.”

All this has to be clarified I still iry
to believe that we have a Government
and though I think that this report is
very much true, I would like the
Government lo clarify what exactly
has been happening. There has been
thorough demoraligation in the public
sector. 1 think, the Ministers should
be held responsible for the perform-
ande of the public sector, The Minis-
fers in.charge of economic Ministries
should be made to do fhedr work; they
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have to do their home work and should
really apply their minds to the work
of their respective Mimstries.

1 would suggest that we must have
at least a target of 10 per cent growth
rate in the industrial field. We are
having some sort of a growth rate. In
the automobile industry, for example,
what 1s happening? We are having
growth in the production of trucks.
How it is the costliest mode of trans-
port, Why are we having it? Govern-
ment is asking that coal should be
hauled by trucks, while Railway's
capacity is being restricted, Who are
the beneficiaries? What type of eco-
nomics is this—raising and pushing up
of prices in all directions?

Look at the sick industries. By
now, Rs. 2500 crores by way of bank
advances are gett ng invelved in the
sick industry. What is the pohcy
about the sick industries? How 1o
prevent industries from getting sick”
What type of control is Government
envisaging? Uptill now, 1t was all 11
ithe stage of declarations.

On the other hand, the growth of
production is at the cost of labeur.
And if there 1s no labour, apart from
creating unemployment, it cuts out
demand, Our national objective
should have been growth with the
highest employment poteniial. Buat,
unfortunately, we are importing tech-
nology even new. Every 3 months we
have the Foreign Investment Com-
mittee and they are allowing the im-
port of technology—both equity parti-
cipation and the ordinary types of
consumer technology are being im-
ported. One cartocnist—I do not know
whether it was Abu or somebody else
—said, when we had the atomic ex-
plosion, that now that we were having
atomic explosion, let us go forward to
produce our cwn chocolates and chew-
ing gums. Aciually, this country has
the technology to produce practically
anything. We have educated man-
power which is available, They have
gone out and spread out throughout
the world; but we are not able to put
them together, to produce the techno-
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logy The late Mr Sarabhai told me
when I was wvisiting the atomic power
plant, that they could get produced
anything they wanted—because Nehru
wanted them to produce them 1n
India There was no difficulty at all
A number of experts would go to
IDPL and BHEL and tell them their
requirements, and they will design
them The country can desgn them
Bul we depend, and the Government
depends on DGTD whe say that such
a technology 1s not available at pre-
sent. It only means that nobody 1s
making 1t But the point 1s, who can
make 1t That aspect they have nevei
looked i1nto  This import of foreign
technology, instead of increasing pro-
ducticn euminates competition That
has been going on I am not parti-
cularly saying that this Government is
doing it But in our national life this
has been a great mustake, vz that we
are getting technology and then that
person getling that technology tries to
lull every other competitor

When Coca Cola came—it 1s goed,
i one respect, that that company 1s
going —there were literally hundreds
of people who were bottling very re-
freshing and healthy cold drinks m
India They were pushed out All
those drinks were pushed out, when
Coca Cola came In this manner, when
you get something, 1e a foreign col-
laboration, with a technology and a
hig name everybody 14 pushed out
There was a plant which was produc-
ng beer somewhere in North India
I know the name I will not “ay that
It had an Indian name and it could
ol sell It went to a foreign coun-
try, get a foreign name without any
chaage 1n technology Nothing Only
2 change in the name Thev had to
pay somettung for the name And
immediately the country started pur-
chasing that beer Purchases from
that company went up

One company was producing tooth
brushes in Bombay The footh brush-
es would not sell Then the multi-na-
tionals came and teld that company:
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“G ve us thus tooth brush for 50 paise,
but pack 1t 1n our name” They mar-
keted it for Rs, 150. And 1t sold. And
the company also got 50 paise and
grew Thg is the probiem It is only
the name which is being sold; and 1t
1s only the brand that 1s being sold.

We must stop this repetit.ve import
of technology In tyres, we have got
Dunlops, we have got Firestones and
others—all with the same technology
the same collaboration agreements and
with the same remittances—Rs, 30
lakhs or Rs 50 lakhs down And a
new technology 1s continuously and
repeatedly being placed to keep up the
technical collaberation And the
guideunes for the import of technology
laid down by Government are most
absurd They include everyth ng, for
soplusticated technology, we can do
this and that But the point 15 that
thiy technology could have been im-
ported at a strcke, ke Japan did
when they developed it We could
have imported technology which 1s not
very advanced And then we can de-
velop it in our country in the publc
sector and hand it over to any num-
ber of companies who would Lke to
have 1t  That 1s the wayv for indus-
trial develepment Then nobody would
have the sort of an agreement Mmz,
that this technology will not be trans-
ferred 10 anybody else

Every agreement for transfer of
technology contains a clause that this
technology will be secret, 1t wil] not
be handed over Today, there are
companies which are producing bulbs;
whether 1t g Philips or some other
company, they have an agreement tc
keep the technology secret Yet there
are companies 1n India which are pro-
ducing good bulbs without coliabo-
ration We are also producing good
bulbs and would have foreign techno-
logy Same is the case with tyre,
There are 4-5 other companies which
have no technological collaborstion
and still they are producing good tyres
apd noboy questions which tyre is
better
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It should he on a national basis so0
that we do not go on importing tech-
nology for producing sauce, polished
marble memorials and that type of
things. In a country like India, our
technology import policy must be very
restricted, We can confine to areas
like oil exploration; and in those areas
where we cannot possibly rule out a
foreign collaboration, we can get
somebody to spend money and ex-
plore something, It 1s all right for
us.

Another area in which we have
failed badly is in our policy towards
the backward area. During the past
regime anq during the rule of the
party to which I had the privilege to
belong, there was some effort to
develop the backward area, Now the
slogan has become sy diffusive that
one does not know whether there is
even a talk of developing the back-
ward area; it is no Ilonger talked
about. There is not even a murmur.
No sound is heard about it. Speaking
for myself, I think the backward
areag do not need the type of assis-
tance thai has been offered, What
they need is equal availability of po-
wer. ‘This is the bagic thing. My
State of Assam ig backward. If you
give a small amount of money here
and there it will not help me, An
industrial licence will not help me
since without power nobody will go
to Assam. But if power is supplied—
not the power availability of 1/4th
of the developed area per capita now
being provided—it will help me. No
amount of effort made by the previcus
Assam QGovernment ang the present
State Government had changed this
policy of the Central Government.
Unless power is supplied and equal
transport facilities are provided, it
will not be developed, Possibly,
Assam would not be able to get equal
transport facilities, but there should
be some effort to equalise them,
Brahmaputra route could have given
us good transport facilities, but no
effort is being made o develop it.
The Constitution provides that there
should be a national waterways like
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national railways, like national road-
ways, like national airways but 30
years have passed, even this matter
of declaring Brahmaputra a National
waterway has not been paid any at-
tention. I asked a question from the
Minister concerned. He said, “There
ig no proposal,” There is not even a
declaration that Brahmaputra is a
National Water.way. Also, the back-
warq area needs equal quotas of de-
velopment materials, In cement,
again Assam’s quota is 1/7th of the
quota of Haryana and Punjab., Every
time, we say that it should be in-
creased but they say, “No” In
Assam, blackmarket prices of cement
are always 2-1/2 times of the quoted
prices of cement and yet there is no
response when we ask for increase of
quota. So, if the backward areas have
to be developed, they must be given
equal facilities. It 18 not a question
of giving them some money.

If the smal] scale industrieg have to
be developed, then all restrictions
should go, When they are alloweq to
have no restriction, that itself causes
50 many restrictions—filing of =o
many forms. Sometimes, they would
prefer not to be declared as small
scale industries.

I had gone to the public sector in-
dustries where they were not allowed
to increase production, In the ord-
nance factory, in Jabalpur, they
were producing 20 per cent of
the capacity, They said that they
would like 1~ produce other consumer
products. Somehody from here tele-
phoned to them saying that it was not
their business to go on producing
things that were not within your
competence. Today, they have got
competence to produce things. IDPL,
T have heard, has got the competence
to produce the best blades, but they
were dissuaded, The same mechanism
works here. Somebody from some
Ministry gives a telephone call at the
instigation or at the initiative of the
big industrial houses who are pro-
ducing those goods. Even when they
have the best capacity to produce that
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commodity, they are not allowed, ail
the restrictions are placed before them
if they want to produce consumer
flems With all these things, I am
really sorry that this country 13 not
having an industrial policy today but
confusion and political moves and po-
hitical statements One munistry 1s
working at cross purposes with the
other ministry I do not know how
they are collaborating ang working
and calling themselves government I
hope government will see to 1t that
thingg are really moving in the direc-
tion of progress
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soe fag o efetfrseor aff v
a7 T AGF TY ST amA FY T
s 3 fa § qraT T sRreree aga
w9 g 3 1 v &% feardde
N @ ¥ FIC TG T FAT A |

Jargew & foag & wg wrgm e
s mE AT &1 S@ ¥ fag
dr gaT WBW & AN ¥ wmEr
g a% A @A § O @
¥ ddg ¥ ggm & o Y o A8
wrAeT fasy ¥ IR wmIT W
% frfraar gw T w1 ¢ fF afiror fagre
# st e frgre ¥ g8 el ¥ ag dw
fer @war g 1 fag 9 oY mifer
QIEAEHATE | A FGT AHTC LR T
# & fis fagre & &« wifr o iz oy
o ?O§F I w7 STy W &
TFE AT § | I T AT WY 0
qY Ferwd ¥ A AN BT AT JAL AN
¥ e st g § A Fewy U fagr
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ICIR IR G 1))
! TAdfEme ¥ s ¥ gwww
firar smaT & 1 gw ag & € SO Ty
MY AT A & o ¥ a7 @

AT T TR T I T+
T EFFHATAL g a@ Y
B OE ¥ AR W § S avg a
FTY T IR F7 & AR AU I |
a1 ¥§ TR A1 WY AT AT A0 qEA
g | T & FHTC A FYEIC X A AT
few | R HETT FY WOt 9Ew T
FET =Y |

T Q& FF AW § A AT AT S
gy g o ¥ e} w1 FemE

STET A g AR e sarer

FRE gAT ¥ & S A T

@ &1 W ¥ owkm = fw

gt f aet aw fege & faorely 4

REATHY &7 B TAMW W AT gy

g T@ % v @) @ W HET

g g ST A e & fgara wie wrd

TR AR | ARl & [

feugm SaR AW ang gy are w1 WY

IO BN & )

SHRI VIJAYKUMAR N PATIL
(Dhulia) Mr Chairman, Sir, the
Janata Party had given many promis-
es to the people at the fime of the
elections The people also thought
that some of them at least will come
true Last year, the Industmes Mins-
ter, Shr1 George Fernandes, had got
less tume for framing the policy for
the Indusiries Department, because
he was a new Minister then, But this
year much wag expected from him
ang from the Janata Government
But what we see 1s stagnation in the
public seclor undertakings, which
ultimately results in more {axation
on the poorer people of this nation

In many public sector undertakings
what we find today is the appoint-
ment of favourites, who do not have
sufficient technical knowledge, exper-
tige. .and. expexience in  management,
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at the top level The same criticism
which was made about the Congress
regime during the last 30 years, we
find theé” same thing happening under
the Janata rule 1n the pubhe sector
undertakings in the matter of appoint-
ments

To quote an example of decline 1
production and inefficiency, take the
BHEL, which 18 losing s6 many con-
tracts ‘The State Electricity Boards
are also not coming forwaid to give
contracts to BHEL, because of 1ts lack
of technical knowhow ¢; mability to
produce certain articles which are re-
quired by the State Electricity
Boards There 15 a report in todays
papers so as top how the public sector
undertakings are failling to get more
and more contracts It 13 mentiuned
in the report that there 1s 8 per cent
industrial giowth during the last year
But we should not forget that during
the time of Emergency alsp there was
9 to 10 per cent increase in the indus-
trial growth and we cannot expect
more than 10 per cent growth duning
this year But this problem 1s not go-
mg to be solved Secondly, the
Janata Government had assured the
people that more emphasis wi'l be
laxd on industries, that is rural oastd
industries and there will be legisla
tion for protection of small.scale in-
dustries, bug no legislation so far has
come forth As far as rural bias of
the industrieg 1s concerned, what we
see today is, even that industry which
15 manufacturing improved bullock-
cartg 1s situated in the suburbans of
Bombay city We do not see any in-
dustries which are comung forward m
rura] areas although licensing of some
ndustries in towns having more than
five lakhg of population has been stop-

There are other lacunae by
which the industrialists are not com-
ing forward to start new indus-
tries in rural sreas, not even in
backward aress, as proposed by the
Government, We also find that in
licensing policy there is no improve-
ment Due to bureaucratic procedu-
res and olg rules, we see that peo-
ple find }f very difficult even to get 2
lcence for & rice flour mill, I an
educated unemployed youth wants 1o
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star{ a stone crusher, he has to go
through tremendous hurdles. So in
that respect also there iz no impn’)ve-
ment.

About the District Indusiries Service
Centres, during the last one year we
have seen their performance ang it is
not that satisfactory ag was expected.
Only whal has been done is more,
civil servanis are employed and there
is no outcome, 1f the outcomung s jud-
ged by the number of idustria) units
established in a district and the
amount of loan advanced to the new
enterprencurs in the district, And if
the Minister comes forward with pro-
mising figures this year, then we can
say that something has bcen achieved
in the estublishment of the district in-
dustries service centres.

Secondly, there is fluctuation in the
policy regarding giving aid to small-
scale industries. We have to raise a
discussion in Parliameni! regarding
seed capital in backward districts.
For example in Maharashira there
was a scheme through which the Cen-
tral Government was giwving secd
capita] to the tune of 15 per cent in
Chandrapur, Aurangabad and Ratna-
giri districts, There was news that
this scheme would be stopped. So
people who hag planned industries in
these districts with the help of the
State Government which had invested
a lot of money for developing in-
frastructure in these districts, hugd to
request again not fo change the
policy, and fortunately the Govern-
ment has again extended this scheme
for one yeay more. But what we find
is that the fluctuation in policy leads
to stagnation in industries and the
person who wants to establish an in-
dustry at a particular point heg to
give a second thought to it

There was much talk about back-
warq areas saying that industries
would be established in backward
aveas, But what do we actually find?
Take the example of my district Dhu-
Ha. In Dhulia, there is the Raymond
Woollen Co. Farm run by the Sin-
ghania Group. It is having more than

CHAITRA 27, 1501 (SAKA)

Min of Industry 462

30 sq. miles area for the grazing of
steep. But when it came to establish-
ing a processing unit for wool with
some employment potential, 1t started
that processing umt in another dis-
trict. Although Dhulia 15 a backward
district, the Government did not stop
the Singhania Group from starting an
industry in another district.  When
the Government had a policy that
some industries either in the public
sector or in the privale sector should
be started in backward districls, this
was not a hindrance to the indusirial-
ists to start a processing unit in an-
other disirict, So, the thing; that
are promiseq remain unly on paper
and they do not come tirue. So, I
would request the hon. Minister to
see that ai least during this year,
when we talk of rural industries,
when we talk of industries in back-
ward areas, it should be proved at
least to some extent.

Regarding Khadi Gram Udyvog ine
dustries, what we find is, ever after
you have shifted to gome mixed Khadi
there is a Iot of stock of khadi
cloth which is just remaining unsold
in Khadi Bhavans, So, we chauld
give more emphasis to other subsichary
industries also where we can employ
more people....

AN HON. MEMBER: Polyester

khadi,

SHR1 VIJAYKUMAR N. PATIL:
Polyester khadi is not the answer to
increasing employment, It is only a
change over and we do not know what
is in the mind of the hon. Minister.
1 would suggest that if more subsidy,
more credit, is given for the Khadi
Gram Udyog mills, for the collection
of nimboli seeds and for the produe-
tion of lime for building construc-
tion, for establishing more gober gas
plants in villages ang for producing
iron containers for gobar gas plants
in smalis-scale industries, that will
be vt much help to the development
of small-scale industries in the rural
areag and in the backward areas,

wml“mﬂdﬁkemuy'wm
regarding textile mills, I come from
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a district where we have got a num-
ber ot textile mills which are run
through the NTC, What we find is
that there is non-availability of coal
and, because of that, we have to close
down some shifts We cannot employ
more labour there. So, I would re-
‘quest the hon, Minister to look into
the cut which has been brought on
the supply of coal through the non-
cooperation between the Railway
Ministry and the Industry Ministry
and other Departments and the ques-
tion of textile mills which are run-
ning sick, although there is a poten-
tial of their running at a profit, can
be solved by just simple technical
rectifications through proper and
timely supply of coal and other
things.

With these words, I conclude and
I hope that the district industries’
service centres will be given more
attention and that they will be
result-oriented, rather than planning-
oriented, that we will not go by just
slogans but we will go by their per-
formance and I expect that from the
hon, Minister who is known for his
dynamism, through trade unions and
workers' unions, in the past, and, I
hope, his dynamism will be of grea-
ter help to the establishment of in-
dustries in the country.

w! Wi e wge (w7 -
wrefer i, & e o o €
£ A15 & far &) awrd o A O
IR Forar 9ot o anfer A
AT qark WY Ik s oF JaAT
STeUw Ax ¥ Ay W qry ¥ arf §
Al Faw I S FY D7 49T W
& &7 aff way wrer ¢ owwife 0N
g5 Wt freh g & wow v ¥
s faar §, oY famranits &7 wie
VAT RF AT FC qry I W
fawsr foar &, 99 fenmrss o W
Ty 5 A g ok o droear
aff qar€ o€ & faak srow ot /et
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N qa ®9 § e feerg 5@ w7
waaT fasr

ol aER T g OCF IR &
w2 §8 foelt A wrfos gfee &
IHAE [T 91 AT F waA g ¥
aX ¥y 7g wrar g fe for Forsit &Y
Tl frod Fike AT ¥ dvad
afwa foar ar, areas ¥ 1 oRfrs
gfe ¥ 4793 a1 A, @ § W
wrnfe gfe ¥ o ¥ YT ara W §
afeT B7W AT HY ST Y 15 TW@E
o wafgdr faadt & , S9%F &
garearqgE & far sy ar e ava &
AN F M N ar g am &
sy fafwzr & oy WY
Tgad et ifwa w7 faar sagr | Ty
qreay & oY defy &y feafr Puly waife
faadl sTig IHIT D FATA F AT
g0 #Y famfoT & wigre ot #%
fyet fadx sifg w7 91 1 T@ I
¥ x| AT 51 AN frod) sidg awere
& HTIV T 97 | EH{AC AU FEAT TG
g fr ¥aw whOfm ¥ Qe T
¥ Y ag N g Tl Ol afew g
& gt qrdy Afa 93 g faare s
Qi fe feg aare & faadt aaae
¥ o aATE off Wik go fat Wy
faa g f) d%ad Tar i foet & au
R gu At qvwd WA Wy W
faet ¥ wrx ot @ gy I
AT A FG i ITHY T N ATH
¥ 15 sfqme gafedy frordt ¥ W< ag
o fred gg fordr &, 9 SO Awar
T AR ) gy Aife ¥ @i { A
wET X 59 1 frat wd a6 ¥y Afa
¥ araagy afead« 7 fear amar,

g aF NGfrs dx A TN Fy
F Tar Y g1
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g wrg & ot wgar  wmgar o
AT W A N & redfraaw g
¢, W FEEr ¥ wag s § I
‘wrfo #ro ao grfo, Wrio THo &lo
stfo ar wrke qte wids W Al
@ SRIC A WM T eI
g TR W @ faar @
@7 &7 50 SfywT aF SEA FAW
4 ©ew & v & faar §, Wy,

WL, afAqATy WY deT FATA &7 AL
50 9@z w faar o & &%
50 Sfaaa qIAY &Y T €A §, ITH
frar war § 1 wrfac ag dar A7 76

E Qe ®IAT &, 9% 7% qgewre J faar §

© g1 qAqT ¥ gogl Fear gav IAT &

Yar oG s & dgr arar §, a8 fur @

.39 ¥ &7 faqawr qaz -7 & ¥

| a1 gy WY ATAVTFIT § IT AAWFATHT
& AT A f5ar war, @Y qF awar
fw fog a&rT § frgdr wdg gLaR
Y Aifa qY, 9q9 T Gaf w7 & w@Er
grrn 1 & e wafedlw qrge ¥ frdaw
&1 f5 Tq 957 § ¥ 7 wlyww
e ¥3q §F A o & g faar qrar
qIT qUaY § o gat 7 §, § S
afgg @ A1q &, at Tw TwrC Ay Ay
WY fw fredr wrag avere o Afg a0,

Ja% qfada #7 & fag str ¥ oo
o &, s gra avll dat A1 wwer
e ¥ |

! qIAT I & q3 FIAT ATLAT
P HETWTE WE oY agr ¥ L HA 8,
I X T N wwErd g faer §
g 7g § f6 50 TedE AgrUe, T,

wAR® W dE gna & faw ool

&1 50 9Tz gA WX I @Y
Ty T W e 50 TI@E gL Wl
STAT O o § | g@ XTSI A R
TR W § vt et fawta &
Wi & ot & fredt aewe & W
¥ XTORW JUT, AT wA wEley ¥ wae
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g ofas Ay fear, at o w®
WA A QAN AN FY ATA AT HAE
s af sty Afg N arg oo
A% E, oz w7 7 gAY 7 qw
SITT 7 LT AA! WEEAT & G7AA
TFAT AEAT | WY T EAGIET Fiorwr-
77 9t ferfee s oore Fvar § AT 5w
4 JgT aF TAH FT &AH §, WET-
T & Heav AT T TRT o fix gid
dr wryAr fegfess qur fad, woft #t
FrRogs w1 faar war § A e
wer® amrd ATEAA fefsw
AT A E, ITH @ fAFar £ |
ERTX TG T T T8 | 32 44
710 ST HIT 3 T R 1a F2A7 &)
afiwer gw &Y oY feavsew fady § are wfir-
o faxr § 1 T W R f e &,
wgrasy ¥ eEdaT g § wafan g
fegeeen famx & &Y ToreaTa Y 44 whveer
F &21 v § Wi 3w 9T W g% o
sferwa ferreem frst | ag gy o Sfae
$?

T § FAAT FHR R g & qrg Y
frest gwwre § 9 Nfagr FET 6,
9 Aifedl ¥ A qfadw s wrawas
g fE AR |
¥ qfcorarexsq dw %1 9 frrTe AT 1,
favy w1 AY wfiy ey o, ag o fowr
qrft § WK fred wE) ik fred faa
#1 forprer 7Y g a7 <@ § | AT Ay
g 1 3 ¥ fre w0

AT 7t AT { e 9T
TagEfamsfr ) Fwgmfe
F Tad W 7 ard Sy & av
g 1 S s oY R AR AW & wee
drie, &, T0T P T TAT g
& o i oo 3w & fafra Y et §
1 Wt 7o daifer frag & sy &
gEaR W oA Tt &
gt oY sanforr & T @ 9¢C
frwr 3
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WET a% WS &1 99w §, T
FUWT 25 FAO §IC F A F faay g
T g | 58 §ET A9 uTE
g fear s Tt § o1 9€ wvT § AW
FIAT G ¢ | AT T FTIIRAA 5
Faa ¥ W AT @ T T WA
gt Y § s avg fear E-—fady dive
wrE w11 AW aan A froaw ¥ w
e e af g a1 W W @
1 s Wy A 9T fr oo gwe
TE NI WA WM FHAr g%
Wifwg wiT e FIIITE &1 ¥ 5
fragamea e | mil W @
T A TEH & WA 958 B
fr waw ¥ AT &1 818 T W w9
wE W ag A sy w6 &)
awrer welt oft awe @ fr fe qw A
IR FWAT IR § | gl afeww
QT qg IR W AR awar ar fER
o 9T § w7 far awew
TAmTEE & & Iy wmdw &N
o ¥ W\ A fe fer Sman
g dw ¥ SEmEw #Y @@ &) @
arfge 7 f B2 ok &€ wey F farely
foare % qeaT TwWigw 1 oA filt e
A wEgd ) WY § He v FEE
T |

oot T & wew TER ¥ ot 3@
feafr 1 wwrafs wgeg, Toea™ &
FFET |THT JGIT O TAANE B FEA
£ 1 3wt v Aww g ST SUw Ay
9T AFE L | TAH TENEE Y W
O A WY T 8 1 WY SRR
THRYT & W qW J T AT o
W I AL Y wgew & o fawnr
& g +fY wEw WO | WT g A AR
F o W Y o oY § o Ao &
s et dw A g wwAr

g ¥w i dgifeer wai A o
o SR fedz e v 0 &
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AT § o AR ¥ weft gy
U wee {ifq w1 faaior s grm
wdfY agy war v fie vl dw & e
UF 919 96 6 I Few U A |
T Y FE Y WAT? IS oY W
e JTER WX FEwE #Y fegf
¢ U ¥ad gu o) A awa @ e
T | o wew g faifea frar &
ag wey g gt anfew | few sawm
ST WY T § oA BT g enan
2 f ag g erm )

W GW § OF WA we) a4y 7
TO TUWT 7T T HFvo G =iy |
T [T e §1 SWEA TR
T Tgw N g 1 W e TOuET
T AT Fg @ ¢ AT ws wrar ¢y g
gat & foramr ooy fafratem e =nfigg
€ T g 1 g faed faw we
Wt 7 T 7 § fr gon fafmmm a1
Fa fasgw s far o ver )
R st famem 7 19 507 gv e
o e § fF g SR ag sam |
TR g A Af o oA @
g & AfT ove 7 @8 ¥ FrTw
T G @9 ¥ 3o T iy St e
R 7 srdT qwe & AW 3O FW
¥ AFR ¥ 1 wee Ty fie we suw
1 W IEm o qEEEw gAr
aifey | wefrEm W aEEE
T i 1 &Y IT A WY UF Wew A
T raFT w1 iferg, 7 @) gE NHT
#1 =i ga1 & D€ we g W & fawre
#t afg 7 waeg ¥ w9 W T
g

srre 3 T e werTaf frdY ofr
w1 Frator weart § &Y e sheargw 3
w1fgq 1 oY TF T WA i aage
oftfrafar seadt & aradfos s ot
o gt | sy ae At § e
¥t 1T | W ATEe YT & fowd
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o1 Bawads ¥ wroor 1 wrae wa-
w0 gATd &Y g I I @UT Ad v
Tifgr + dfFw wwt T W
Fwfaat ®1 @@ w147 & IAq Wt
SEIT & guE f5d wd & wrew
T¥o Ao EYo GTo I 20 FT FT AT
fraifea aY & 1 &fyw 9T o &
§5% wz 1§ & W I 19 A W< WA=
gifew R @ 1= & gy A ¥ afraga
FATENT | 9 afeada #8) i ot
#TH AGY TAMT | W AF AGY ¥gq %
wrg fagaw 7 9% 1 (.G ot famao
qwiT g1 9F9 ¢ (9ay W ST wEw
7 &Y, 3aa faaeor awtd, A0rs wra gaTe
T & FI AQT FTIAT @ A7V gfAAT H
ZA W 39 T QI G 2, Agwifan
T TERlEEY § FTF i HE % I
WA @F § NTATEA 998 § 0 &
f& agr  gaar aEg wd e & )
TafoT a1g « EWI T WG & | WA
W ¥ Tred, goifaos & arge T
A BT ATET o THY WEIW G gH
Surmfadi & W arge G w9 W
aifgg AT & A & g ag ¥ fag
g Srafgs < wfge  dfew
Tar g A @

WET A% WEd! AU T G,
¥ ¥ qF awar 7 7@ 91 fF fow v
F §red © wrET S99 HTNHNTS: fegt
1 @TE ag aw fgg ¥ A€ ) AT
TENT grgw § wv FET a1 fr Swae
§ ¥ e, de Wy 4w Tl AN
g qAE ¥ 1 @ st OeT ad)
I wHAT § 7 WAL WY qE K19 AW F
w§ AT ) 7Y &0 wrEd § A wfowrs
5T B 9 A 7 oA AR 1 A
oY 7Y | mE SR LT F wwE
FOae &Y gng gfeow SRT aTRAT A
W A g9 Fam §T Y wwar o
afiew B w7 farg w1 & ag el
ey s ofr g sw ani k& ofes
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FgAt warfam 7 qowar | dfwrr e I
F&T FaT foge ard & wall o wow
I} 17 fF Qo gwo §o UHo
M drfew & o o gwwtar gan
A forgs F1eor 3w & farare @ gar,
#, sEn g Waw 2ev g far mr,
g Feras sfagd | v ewarzee gl
weofaar afgan aar awedr o, 9ad 7
JTAVFT QR BT F4T 48 F0 faan
TAT | AT A GAR AT & BT B
FIWR aAT §59 4§ o 428, feaw
e, g F5 qt A gt gmga,
god i sma &t wlas o amr
N 9T w0 € 1 R|iEy { |rgin
foe v oot & o gaskar guT
B STE BT § Y gAIR LA IuRiY
Y THFA 1 W ¢, 59 A fa w017
dtmer w3 fr Gar adr faar @
Aoy e ST Tw FHAW A
gaTey fHaT ST wHAT § §T IHHT GATH
frat o171 gwIi AW & Y weiifeae
o GFo o THo ¥ FTH FI § 7Y
qvgar ¥ faEt ST A w1 W g
g wfe Y Ew oE qa wrAET AT
g% e & {6 g% 9 gHIT % T
qody sfawT & gra aar @ €
gfe Qar § &Y 5T ST HT THHAT 7Y
Fwwer & agl & anfgy w1 SEw
s § Gt g wETR W WTRY
Fererereor AT 1Ry | g Y & vy
=rgar g !

SHRI DHIRENDRANATH BASU
(Katwa): Mr. Chairman, Sir, the
industrial position and the economic
situation of the country are most de-
plorable,

Firstly, I would like to point out
something about the public sector
undertakings. While we encourage
nationalisation of industries, we miust
see that the public sector undertak-
ings or the nationalised industrieg are-
Tun propetly with the people knowe
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ing the management technical know-
how, But, what we find here is that
most of the public sector undertak-
ings are now running at a loss—not
more than 35 to 50 per cent of the
capacity of almost all the public
sector undertakings is being utilised
now. They say that it is because of
varioug reasons What do they say—
they say that jt is due to shortage
of power, wagons or non-availability
of coal. At least on the floor of the
House, the Energy Minister told that
there should be no power shortage.
But due to shortage of wagons, we
could not send coal to the industrial

1950-51 . . GNP .
Share of Public Sector
Share of Private Sector
Tax Collection

195556 . G.N.P. .

Share of Public Sector
Share of Private Sector
Tax Collection

1960-61 , . GNP..
Share of Public Sectors ,
Share of Private Sector

Tax collection’ . .
G.N.P. , .

Share of Public Sector
Share of Private Sector .
Tax Collection

G.N.P.

Share of Public Sector

196566 ,

1970-71 .

Share of Private Sector
Tax coll~ction

197778 . . GNP, . f .
Share of Public Sector ,
Share of Private Sector ,

APRIL 17, 1879

Min. of Industry 472

zones, But, the Minister of Railways
has told time and again on the floor
of the Houge that there are adequate
numbers of wagons; there is no
dearth of wagons. This is a contra-
dictory statement, What we find is
that there is perhaps no better co-
ordination amongst the minisbries.

Well, Sir, it will be seen from the
last fifteen years’ record, from the
performance budget submitted this
year and the repor{ on industries
submitted this year as also from the
Economic Survey, the contribution
of both the public sector and private
sectors to the Gross National Product
for the following years is as follows:

Rs. 0,340 crores.

Rs. 500 crores. 5-4%
Rs. 8,830 crores. 94-6%,
Rs. 627 crores. 6 9%

Rs. 9,409 crores. (All  indus-
tries)

Rs. 531 crores. (5°7%)

Rs. 9,908 crores. (9¢4:3%)

Rs. 761 crores.

Rs. 13,999 crores.

Rs. 1,558 crores. (r1-19%)
. « Rs. 4,441 crores. (88-9%)

o .« Rs. 1,355 crores. (9-7%)
. . Rs. 21,866 crores.

Rs. 2,960 crores. (13°5%)
Rs. 18,906 crores. (86-5%,)
Rs. 2,903 erores. (13°3%)
Rs. 36,548 crores. '
Rs. 5,485 crores.
Rs. 31,083 crores. (85%)
Rs. 2,735 crores.

. . Ras. 69,351 crores,

. + Rs. 9,287 crores. (13:g%)
Rs. 60,26y crores. (86+ 19)
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The gross tax collection ig Rs, 9,208
crores. 1 have mentjoneg all these
figures to show ag to how many
crores of rupees have been invested
in the public sector and how meagra
gross national product they have pro-
duced.

Mr, Chairman, the Finance Minister
other day very rightly pomnted out
that there is loss of Rs, 40,000 crores
in public sector undertakings This
shows that there is mismanagement
and they are not running the manage-
ment properly as they have no tech-
nical people who <can run the
management. So, you have to change
the policy in this regard. If you go
on in this way then you will be
eroding the public exchequer re-
sources.

Now, in West Bengal for the last
one week all industries have been
closeq down due to power shortage,
transport difficullies and non-avail-
ability of raw-materials and so on
and so forth. I am surprised the
Industries Minister is supervising
the affairs while sitting in Delhi, In
ihe eastern zone what 1s happening
is that either many of the industries
are closed down or in some of the
industries there is heavy lay off. If
the things go on in this way then
there will be either chaos or revolu-
tion in thuis country, So, I would
like to tell the hon'ble Mimster that
il the industrial development policy
is not revised there will be no im-
provement of industry., What we
find is that all over India the indus-
trial and the economic situations
are going down, There is no
improvement anywhere. What are
the reasons, The Minister says
that National Textile Corporation
has made a profit but I would like to
point out that they are not producing
Janata dhotis. The Managing Direc-
tor of National Textile Corporation
stays in Bombay and does not come to
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West Bengal or goes to the mills at
all.

Now, Mr. Chairman, 1 would like to
point out what the government has
taken over. They have taken over
Britania Engineering Company gnd the
experts had estimaied their assets at
Rs. 11 crores whereas they have been
paid a compensation of Rs. 16 crores.
In Mokamah unit of Britania Engineer-
ing Company the properties were
valued at Rs. 8 crores whereag after
two years they have been paid Rs, 12
crores. How!

Now, a word about the licensing
policy. The hon'bie Minister would
agree with me that there was a com-
mission of enquiry in respect of Birla
Group of Industries and the enquiry
commission found out that the licences
were wrongly .ssued. Investigations
were going on and Some mjunctions
were filed by the Birla group of indust-
ries and the injunctions were not vacat-
ed during the last two years. This is
the position. Evea na2w licences have
been issued and they have allowed ex-
pansion in respect of their rayon umt.
You say rural sector will be given pri-
ority but what we find is that big sec-
tors are getting more and more prior«
ty. Bureaucrats are doing everything.
They put the papets betore sou and
you sign Thul s what is haprenng.
This 1s what 15 hanpening and I would
like to tell you this. In respect of
these Birla grouns of mndustiies Gov-
ernmeni have gone out of its way to
grant them indusirial Leewes jor €x-
pansion n{ industics. Multimabonals
are getting priortiy. 1 am gliq that
the other day the hon. Minister for In-
dustries announced that he will look
into this matter. It is very necessary.
If industries are not allowed to deve-
lop how can the emuloyment problem
be solved? I{ has already been an-
nounced by the Prime Minister, the
Finance Minister and the Industries
Minister that they will give topmost
priority to the rural problems. But
what has actually happened? Mere
speech is not enough: you should show
action. Small-scale and village indust-
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riee are not qven prionty You
shoulg give them toproost priority
‘You should not only make speeches put
you shoulg give topmost priority to
the agricultural sector Agrnicultural
equipment-oriented industries must be
set up n all rural arexe I am glad
that certain 1ndustrial cenires have
been opened 1n .ome districts The
hon. Minister has done a good thing.
But what about financing of these 1n-
dustries, particularly, the sick indust-
ries? In thig regard wnat happens 18
this. If they apply for loan in this
year, they will get this after sboyt two
years. By this time the industry will
become more sick ang soms of the in-
dustries may be driven to go out of
existence also. It 18 just like saying
that the doctor has come, but the
patient hag passed away. This situa-
tion should not be there and necessary
remedia] measures should be taken,
not only on paper, but vou should
+translate them into action With these
words I conclude my speech

Wt qrwwen aafeda (980)
¥ o a9z w7 augT wd ¥ fed @ gen
¢ Afww & Sfewr & i)

*Mr. Chairman Sir, our Industry
Minister was socialistic revolutionary.
It was our hope that he will bring out
certain changes in Industry as he has
2 lot of expereince in this field But

: 88 We saw the muitinational indus-
trialist are getting all priority to set
up industries. They huve no difficul-

“tieg in getting necessary licences So
Government should take gecision now
about two things. Zamindar: has been
abolished. The kings are no more in
power. The capitalism is going to
abolish from agriculture. But in
other flelds the capitalists have
started their suppression. Their main
aim is to accumulate wealth by
+developing their industries. They
sre harasging the people For ex-
ample I would like to say a few
words about the big houses whose
wealth was 100 crores. Now it
has gone up to 1000 crores. They are
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not cultivators, They do not cultivate
only they earn from industries. Their
weaith have now become 5000 crores.
When 66 crores of people are the owner
of 43,000 crores of rupees now we are
to see how their income will come
down, We have taken decision to give
priority to the cottage industries,

Sir, fish trade 15 there m Pur: being
sea shore. The poor fishermen deal
with this trade. The capitalist like
Tata, Birla, Tobacco Company and
Lever Company have now extended
their business in Puri area, If they
will jnvest money in such trade how
can the poor merchants will improve
their trade. The multinationalists
have started suppression and harass-
ment 1n this area. Therefore I request
the Minister to look into the
matter. The second thing I would
like to say about the public under-
taking company. Some hon, Mem-
berg have expressed their views say-
ing that the condition of public under-
taking sectors have become deplorable
now and 1t cannot be :mproved in
future, Why it will so happen? 1If the
behaviour of a son has become worse
then it is not the duty of the father
to kill him, Rather it is his duty
to take steps to make amend his cha-
racter.

The aim of our Government 18 to
get up socialistic pattern of soclety.
Public undertaking company ¢an help
us to achieve such aim. 1500 crores
of rupees have been invested in sugh
company. The total revenue of Ind{a
is 3000 crores, The same a_mount is
involved in public undertaking sec-
tors. If we go into it we will see that
there is loss of hundreds of crores in
this sector. Therefore I woulg like
to suggest that the officers who are
connected with the loss should be
punighed. Proper action should bhe
taken against them to compensate the
loss. There are some officers who
submit Bill showing the plea of their
expenditure in foreign tour and also

*The original speech was delivered in Oriva.
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in entertainment, There is a logg of
lakhs of rupees where as they are
spsnding huge amount in entertain-
ment., Inspite of such loss they are
purchasging vehicle for the depart-
ment. New Guest Houses have been
constructed even where there is loss
of crores of rupees, These unneces-
sary expenditures shouly be stopped.
Secondly technical experts should be
appointed in management. Adviser
should also be appointed. Because
the concern officers get more salary
than the Central Government emp-
loyees. Inspite of that if they do not
work propzrly they should be punish-
-ed,

18 hrs,

While citing another example 1
woulg like to say that there are 17
institutiong running under the Public
Undertaking company. When the
production is going up at that time
we see loss, In the year 1978-77 the
import was 828 crores and the profit
was 61 crores. But in the year 1977-
™8 the production wag 878 crores
where as the loss was about 18 cro-
Tes rupees. What is thig going on? It
has shown in the Government report
that due to coal shortage the 1loss
ccurred, Whatever may be the rea-
sons but when the production is in-
creasing how there will be loss. So
this matter should be scrutinised
groperly otherwise nothing can be
-done,

The second thing I would like to
say about the total employment in
Khadi Board, Small scale industries
and power loom. Till the year 1977-
“¥8 Sir, one crore and seventy four
lakhs of people had been provided
J0b in such industries, But as per
the target of the Government by the
Year 1982-83, we wil] provide emp-
loyment t, three crores five lakhg of
people. How it is possible? ‘The
-Janata Government has decided to re-
move unemployment within 10 years.
Every year the population is increas-~

by one crore and 30 lakhs, 11/2
9 of food is required for
#hemn. .1 'lakh 20 thousand schools
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and 3 lakhs teachers will be requir-
ed for them. At the same rate
they will need industrial products.
Therefore if the industry will not
be managed properly all cannot get
the job and the unemployment
problem cannot be solved. Within
the time limit. Therefore the cottage
industries should be cncouraged.

Thirdly, the Government should
finalise its industrial policy, Whe-
ther priority will be given to the
well developed area or backward
and poor areas? Sir, Orissa is a State
where in the year 1871 the total
population of 61 per cent was under
the poverty line. A few days back
the Chancellor of Orissa University
of Agriculture and Technology said
in his speech that 85 per cent of the
total population in Orissa are below
the poverty line, Our country is
independent and the development
works are taken up every year. In
spite of that if the poverty has in-
creased in Orissa then it is really a
matter of great regret, In India 46
per cent of the total population are
below the poverty line. In the 6th
Plan the poverty had come down to
36 per cent.

Recently we visited Tripura We
saw the same situation there. In this
context I woulg like to request the
Government that proper priority
should be given for the industrial
development to the backward States
like Orissa, The capitalist should
not be allowed to grow industry. In-
dustry should be started only in the
Stateg which are less developed.

While speaking about the small
scale industries I would to suggest
the Government that all the small
scale industries should be financed
fully and properly by the Govern-
ment. Otherwise the suppression
and harassment will go wup. While
speaking about the policy I would
say that the couniry can ba called
developed only if it is developed
industrialty, The Government has
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announceq that the backward area
wil] be given priority to grow small
scale industry, 1 do not know whe-
ther Orissa has been included in
backward areas? It has said that
these backward areags are in the
North Eastern Zone, 146 districts
have been declared backward and
proper facilities have been given to
those districts. As I understand and
also like to suggest that the poor and
underdevelopeq States should be
treated as backward areas and pro-
per aids should be given to them,

Sir, in, Delhi we have an office of
the Indusirial Development Corpo-
ration. From this office I came to
know that last year the total profit
was 6 lakhs whereas this year the
loss 15 45 lakhs of rupees. The
Managing Director of that office goes
on foreign tour, Works have been
taken up in foreign countries which
are running in loss. This is only due
to the mismanagement, This 1s
direcily under the control of the Gov-
ernment If there is mismanagement
in such office, I do not know whether
we will have faith upon the Govern-
ment or the Public Undertaking Com-
pany?

Then I would like to say about the
District Industria] Centres, There are
246 District Industrial Centres. A few
days back I received a letler from
the Minister where it 1s indicated that
in 144 such distriets works have been
started Why works have pot started
in rest of the districts industrial
centres, Ag per the scheme of the
Government the small scale industries
will not have to go to the office, All
types of assistance and materialy will
be supplied by the Government, The
officers will meet there at their indus.
trial units. Sir, in our country we
have Gita, Puran Bible. We believe
everything, The Minister decided to
take up all possible schemes to help the
entrepreneurs where as the officers are
not paying due attention. As a result
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there i3 fallure in small scale indus-
tries, Therefors, I would like to sug-
gest the Government to punish the
concern officers, It is a matter of
shame to depend upon the report of
the bureaucrat officers.

Sir, we have decided to give em-
ployment to the unemployed Graduateg
and Post Graduates by financing them
to set up small scale and coitage in-
dustries. As per the provision they
will have to deposit 25 per cent of the
total investment. With much difficul-
ties they complete their education.
They are very poor. How and from
where they will get money to deposit
the 25 per cent of the total amount?
Recently the Government has decided
to pay 121 per cent of the 25 per
cent. Those who are poor and com-
pleted their education 'with much diffi-
culties will never be able to pay such
amount. Most of them have even
completed their Graduation by selling
their lands. In this case the Govern-
ment should relax {ts policy. Sir,
hundreds of Graduates have pointed
out their difficulties to me. 1 am well
concerned with their problems, They
have not got any amount neither from
the Industrial Development Corporation
or banks or from other Government
Institutions though they have applied
since long So the policy of the Gov-
ernment should be changed. Other-
wise we cannot achieve our goal
Special steps should be taken up by
the Government,

case of Shoe Industries
and leather corporation. The big in-
dustrialists are getting real facilities
in this regard but no{ the poor people.
Company like Bata is getting the real
profit from the poor people, all mac-
hines ang necessary equipment. But
the poor people did not get facility.
The cobbler did not get the benefit.
Only the capitalist; are getting profit
at the time of growing their industries.
Bata Company ig purchasing shoes in
Jow prices from the poor cobbler. They
mark the seal on those shoes and get
profit by exporting them to foreign

Take the
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«countries. Though they do not invest
money but get all profit. So this mat-
ter should be inquired. They argue
that the poor cobbler do not make
shoeg as per the choice of the people
of the foreign countries, Why proper
training will not be given to the cob-
blers? Big industrialist get duty re-
laxation and rebate for their products.
For example they purchase the shoes
at the rate of Rs, 25/~ per pair where
as they sell the same shoes in Rs, 100/-.
But the poor cobbler do not gei any
relaxation in hig trade, Why such
dispanity? This disparity should be
removed. Wt

]

Then [ would like to say a few words
about Central anq paper industries. 33
years have passed ever since we gut
mndependence, Why we will impo:t
such requirement from the foreign
countries? Luck of paper we are not
able to point newspaper. For this pur~
pose we are also depending upon the
foreign country, The Governmeut
should take decision right now, Our
hon. Industry Minister 1sa revolu-
tionary Minwster. He ghould assure
the House to stop paper and cement
import by the next three years. All
such specific decision should be taken
up. The Janata Government decided
that there should be Sunlight soap in
our country. It wasdecidedin the
Janata executive Committee also. But
still such soap is existing in our coun-
try though the Minister also announced,
About the match factory the Gov-
ernment alsog took certain decisions.
But I could not fing any change. Now
there ig lobby among the capitalists
Tata and Birla company started plot
against Shri Biju Patnaik as he gave
some suggestions to nationalise the
company. There is relationship between
the Secretary and the Under Secretary
of the Government with the capitalist.
They are discouraging the public un-
dertaking sectors. So the Government
should firm on his and bold decisions
shoulq be taken to end such attitude.
Lastly, 1 would request the Govern-
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ment o give proper priority for the
industrial development in Orissa, Of
course, we will raise this matter in our
meeting which will be held on the 24th
next. I am happy that our Industry
Minister is the only Cabinet Minister
who has invited all MPs and MLAs of
our country to discuss about the
industial development, He is really
very much keen in the inatter, But
the other Ministers are not similarly
interested, They are only depending
upon their officers for their approval.
Therefore, I would like to extend my
thanks to the hon. Miruster for Indus-
try, With these words I conclude niy
speech.

SHRIMATI PARVATHI KRISH-
NAN (Coimbatorey; Mr. Chairman,
Sir: When we come to discuss the
Demand of the Ministry of Industry,
a saying of Bemyamin Franklin comes
{0 mvy mind, oz “Nothing is certain
in life, except death and taxes.” Here,
we have a Minister who, in season ang
out of season, when he ig not dabbling
in the hotel business or something like
that is always Jecturing {o us about
this grcat concern for small-scale and
cottage industries; and yet, in the Eco-
nomic Survey this year, we find that
so great has been hig interest, and that
of his Government, that we do not
have anything really material on the
progress of small scale indusiries. Why?
For the simple reason that consistent~
ly, it is only a betrayal of small scale
industries that is taking place. The
Minister agrees with me, because he
is nodding his head approvingly.

It is said here:

“The small sector, too, suffers from
sickness, According to the Reserve
Bank of India, there were 8,000 gick
units in the small sector last year;
ang the credit to them amounted tc
Rs, 200 crores....

..Although the number of sick
unitg is less than 2 per cent of those
having credit accounts the amount
of credit locked up would be about
15 per cent of the total for this
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sector. Considering the emphasis
placed on the small scale sector in
the new strategy due attention needs
to be paid to its problems.”

Then on the next page we are given
a long lecture and all that. It says:

“This assessment does not take
into account the contribution of
small scale industry to the total in-
dustrial production in the country.
The high level of activity in the
economy and the various concessions
given to small industries should
have led to a substantial increase in
their contribution to industrial pro-

< duction in the current year”

1 am giad to think that they expect
that there must have been a consi-
derable contribution. That is why
you are giving them this prize in your
budget of decreasing the limit from
Rs. 30 lakhs to Rs, 15 lakhs for taxing
under item 68, because you Kknow
what trouble there was, how, in order
to protect them, in order to encourage
them to generate more activity, the
limit wag raised upto Rs, 30 lakhs.
Now, in the name of small scale in-
dustry, it hag been brought down to
Rs. 15 lakhs.

Various problems of the small scale
industry have been brought to the
attention of the hon. Minister; and I
have got on my file some letters say-
ing that he is having the matter exa-
mined and that he will inform me
later. I have yet to hear from him.
But what I have heard in reply, from
the Ministry of Finance on a particu-
lar problem in which he is also direct-
ly concerned, is that the problem is
very disturbing for the small scale
industry. There is a process of col-
lecting excise. Where there are an-
cillary units which are supplying
items to BHEL which is wunder his
contrel for instance where they are
given raw-material, where they are
given everything, all they charge is
labour charges. On that item, they
have to pay excise duty when it leaves
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their workshop and before it reaches.
BHEL and they are told that they can
get that money back from BHEL when
the finished product finally leaves
BHEL and goes into the market. Or-
dinarily, this money of the small scale
sector is just tied up. Therefore, the
request of the small scale industry
has been, year after year, that why
cannot this duty be collected at the
end when the preduct emerges from.
BHEL? Why is it for labour charges
that they are made to pay? And the
Finance Ministry says that that is the
only way it can be done; and the
Minister is yet to reply. Whether he
is considering it or chewing over it or
he was busy with the BHEL seimens
deal I do not know. But, anyway, the
small scale industry, feels that it is
neglected.

Similarly, as far as automobiles are
concerned, compounds which are being
produced for the automobiles are not
subject to exciSe duty. But the small
scale industry people who produce
small nuts and bolts for a particular.
component for automobiles they are
taxed, they have to pay excise duty.
This is what the Minister of Finance
replies,

“As regards processing carried
out on automobiles and diesel engine
compenents at the  intermediate
stage, if such processing amounts to
manufacture, central excise duty
may have to be paid at the proper
rate on such intermediate products.”

My point is that this product does not
go anywhere else except into the
automobile components. It further
says:

“The principle of liability of
‘central excise levy applies over
wide area, etc. etc.”

Then comes really the amusing part
if one could laugh at it and .that is:
‘“However the present exemption upto
Rs. 30 lakhs in a year available to
small scale sector units manufacturing
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goods falling under tariff item 68
ould ordinarily take care of the in-
- terest of the really small scale manu-
" facturers.” This is really astonishing.
. Firstly, instead of studying the sub-
' ject and seeing how you can protect
“your small scale industry and help
1'.hem to develop, this is the type of
.~ routine - reply that one gets from his
“sister or brother or I do not know
what you would call other Ministries.
And then, now the limit of Rs. 30
" lakhs which is referred to has been
- reduced to Rs. 15 lakhs by a notifica-
Hon.

. Similarly, as far as raw-materials
~are concerned, surely the Minister
* should keep an eye on them and have
- some kind of coordination between
" the railways, the electricity ministry
'~ coal, steel and so on. Today, in coim-
.";batore alone you have got nearly
* 30,000 workers in the small- scale in-
dustrv who are out of work, who are
" laid-off because pig iron is not made
| available, coke is not available; and
with your new system providing them
¢ raw-material through SIDCO, you
find that even the demands that they
have put forward are not taken into
consideration.

) Therefore, should they not look into
- this and have some kind of monitor-
ing agency in order to ensure that
some priority is given to the small
scale industry? Priority is given in
speeches; there is a wealth of words
like the water-falls in the Himalayas
but where is the priority for them in
terms of excise relief and guarantee-
ing raw material availability in time?
‘Today the small scale industries in
Coimbatore, for instance, which re-
quire 3000 tonnes of coke per month
are getting only 1000 tonnes, not even
one-third. You can imagine the num-
ber of workers who are without work,
not to speak of other places like
Trichy in Tamilnadu and Kerala and
places in his mother state or father
state, Karnataka and so no? They are
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miles away from the coal fields and
they are all suffering from this shor-
tage of coke. Previously when they
were handling it themselves, through
their own organisation, they were
paying only about Rs. 500 per tonne
with the handling charge; as far as
SIDCO is concerned, it has gone up
by Rs 200 per tonne. Therefore, I
would request the hon. Minister to
give up tub-thumping and go serious-
ly into the matter of how to help
small scale industries and give them
maximum protection possible.

Coming to another aspect, co-ordi-
nation, we are told in the Economic
Survey that one of the departments
where there has been increased pro-
duction, is the electricity department-
13.1 per cent increase. What a laugh
the people of West Bengal must be
having when they have got time to
get away from their tears! Because
of shortage of power their industry
has had to be shut down. The
Government there has been appeal-
ing to the central Government,
What has the Minister done? 71 re-
member when he first came, in the
fresh flush, he talkeq about how he
is going to give so many megawatts
of electricity and so on. The whole
trouble with him is: he hags a tendency
always to repeat the same thing about
thirty years and so on. Two years
have gone by and it is time he stopped
repeating that. John Morley said:
“The proper memory for g politician is
one that knows what to remember
and what to forget.” 71 think it is
time he forgot that kind of remark
and remembered where he took off
from and goes forward from there.
With the electricity generation being
where it is, you are having problems in
West Bengal; you are having problems
in Tamilnadu where there is an elec-
tricity cut and textile ang other indus-
tries are affected; the problem is
equally acute in Bihar and Gujarat.

Only yesterday the demands of the
Ministry of Energy were being dis-
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cussed very  energetically by the
Members of the Housé and that con-
tinued today also, the hon Minister
was a witness to this  But 1t 1s not
just enough discussing 1t The pomnt
1s there has got to be a serious outlook
on the whole question because energy
15 extemely important for the deve-
lopment and progress of our indus-
tries, whether 1t be 1n the public sector
or private gector, heavy industry or
small-scale industry Where are you
going to be without your source of
energy?” How are you going to
guaraniee that industrial activity in
our couniry continue¢s to progress and
improve from month to month and
year to vear” Mere figures are not
cnough, the reality is before us There
15 not a single day when you do not
open the newspapers and find that m
one place after another shortage of
energy 1s there Therefor you cannot
divorce one department from another,
divorce one mumstiy from another
You should have an overall approach
I think the Minister will have to reply
to the House as to what he ;, domng
about this matter to see that coke 1s
moveq 1n sufficient quantities wherever
1t 1s required, not onoly in his public
sector units but also in the other units
and the small-scale sector Similarly,
he will also have to tell us what he 1s
doing about seeing that the capacity
of our electric power generation 1s
being increased and 1s kept up so that
mdustry 1s not affected

Now the other point that I would
like to geal with 1s what is happening
to utilisation of ainstalled capacity
To what extent 1s our total installed
capacity being utilised® I am not
gomng into certain aspects of the per-
formance of the public sector and so
on, because the public sector has gone
on developing over all these yesars, mn
which the workers ang all other
sections have also had their role to
play and they have played the role
magnificently But what has happened
with the installed capacity as a whole
whether it be in your engineering
industry or textiles or any other in-
dusiry? We know for instance cement.
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There 13 artifical shortage of cement.
You have at Sawa; Madhopur, cne
of the biggest cement factories in the
country lying 1dle for many months
because of mismangement and because
of Government gitting tight on 1t and
not stepping n and seemng that that
1s brought into operation Is your
mstalled capacity 1 cement being
utiised to the optimum or not? If
not, why not?” What steps are being
taken to guarantee that these impor-
tant industrics’ installeq capacities are
bemng utilised?” We know very well,
and this hag been said in the past also,
that the utilisation of the installed
capacity particularly in the private
industry 15 quite often neglected
because 1t helps them to push their
profits up He knows about it When
he was on thig s1de ho tirelessly u-ed
to speak 1n this regard What steps
have been taken to see that the mnstalid
capacity 1s utilised to the optimum and
to see that the matenals arc made
availlable to consumers®

Throughout the country to-day if
there 1s the biggest flourshing black
market 1t 13 the black market in
cement Whatever the Mimster may
say the reality in life to-day 1s,
wherever you may go in a country and
in a developing country where housing
13 extremely important or where you
have got all kinds of plans of housing
being talked about in season and out
of season 1nside Parhiament an outside
Parhament, the one commodity ue.
cement 1s available m large quanti-
ties 1n black market but not available
in plenty otherwise if you want to
builg low cost houses

We have got so many co-operatives
with workers running those co-opera-
tives They form then co-operatives,
they get loans from HUDCO and then
they find that they have gone beyond
the estimate they hag drawn up pre-
cisely because of cement Steel and
cement are two very important things
which are necessary today end are
more easily available in black market
than they are available in the opem



489 DG 1978-80

market. This is linked up with the
installed capacity also because black
marketing is something in which trade
and private sector in industry are
working closely, hand in gloves. To-
day, there is shortage of coal as far as
Station State Yard is concerned, but
you can get that coke in the plack
market is Tiruchi, in Madras, in Coim-
batore, in any place where small scale
industry is there.

Similar is the case with pig iron, and
similarly, where housing is concerned,
it ;s the case with cement. Therefore,
the main point is how are you going
to check it? Ong manner to check it
is firstly to see whether your installed
capacity is being properly utilised to
the optimum, Secondly, also to
guarantee that these materials reach
the users and not the traders. Because
when they reach the users, where is
the room for black market? Let me
tell you one thing in some of the
industries, take Scooters India. Some
of the machinery you are going to
sell because vou are not using it. That
is why this is advertised. But when
you are selling that machinery or
selling in guction, are you guarantee-
ing that it goes to users? You are not,
There are many cases where it js the
trader who hasg got his money, who
is the speculator who buys it up and
he makeg a profit while selling it to
the user. This is not taxed. The man
who finally buys it and sets up small
scale industry, he will be subject to
all these varioug items of taxation that
exigt. But the trader goes scot free.
Therefore, one of the things, Mr.
Minister, you will have to look into
is that whep you are selling your
machinery which you do not require
guarantee,. ,.

Why are you smiling? I should, I
have gaid Comrade Minister? O, K.
Comrade Minister. Comrade Minister,
1 hope you will at least guarantee,
Wwhen you are selling your machinery,
that it goes to the user because these
people in the small industries who
come forward to huy your machinery
are proprietory concerns with limited
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money and they shoulg not be left to
the mercy of the trader because that
iz another form of blackmarketing that
is going on. It js not only bilack-
marketing in cement, pig iron and
coke but this is also a form of black-
marketing, though it is in a legalised
form. Therefore, please ensure that
it ig the user who is buying it. I do
not think it should be very difficult
because you have got such a huge
ministry and g whole lot of minions
who have nothing to do except push
files. Give them some useful work
to do and check up whether it is really
the users who are buying it.

Lastly, I come to technology. Many
others have spoken about it. There is
no time for me to go into details. As
far as the BHEL-Siemens agrecement
13 concerned, your R&D section is
going to be seriously affected because
after all, you have got an agreement
which is for 10 or 15 years. why have
vou gone in for this long-ranging
agreement? You have a whole lot of
technicians in the country who are
heing turned out year after years from
the wvarious IITs engineering colleges
and such instilutions as the Indian
Instituie of Scicnce, Bangalore. When
we went fo the Indian Institute of
Science, Bangalore, in a com-
mittee, we were told, many times
foreign tcamg are called. They
spend three or five or seven weecks.
What do they know about our
country, about our talent and
about =ull that exists in our coun-
try, about our capacities, etc.? Very
often these so-called experts of the
UN and various other international
agencies or even from such’ firms as
Siemens, come tp the Indian Institute
of Science and say, “You please write
oul the report. We wil] sign it". The
Scientists we have are responsible
scientists of international repute. We
have got more than enough talent in
this country. Why have this techno-
logy agreement? Why are you allow-
ing industry to go in for technology
agreements with various multi-national
corporations, instead of seeing that our
technology and our engineerg ure
encouraged to come forward, are
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given the wherewithal to carry out
their work and contribute towards the
growing discoveries in our country?
Why should we spend the taxpayer's
money on educating our students and
our engineers, who desire to gerve our
people but are driven out for the
simple reason that they are not given
u field of work nor are they encouraged
because the so-called technologists
{rom the multi-national corporations
and foreign collaborations agreements
are allowed to infringe op the hirth
right of our scientists and our
engineers”?

W AT SaE wEs ()
gy 77T, 59 97 I wAAT
w1 At 9 F9F #Y gy ¥ qF gav
st fF g faqer ¢ A T grEdy
& A & Fgr g grvon A g fw
IIWT FT TET A SUTET IFAT P,
MT AT W ¢ HAF T T AT
AT IqFT WeA 7R & | EATTC AW
ATFTT A I fewr A B1€ FT AW
&t g freafa §1 agar g W g™y
sum fifr &1 wex  wg faaifra fem
& & g4 gevigs ar Faem &, Afww
AT Q9 qE g wg o @i g fw
AT AM & w1 ATSRM AT FT FIH
frar wrg, arfs wdnit & st IEA
&, vAw adry % foar wa wi
W 3W 4 Wi w @ | AT AT Y
gron ¢ ga o d g greE A
g fe gami & e agw @) &€, afew
A oA oww-miE A @, WK T W
faam #T @9, A g ¥W X F
Wl feafa wig, go i F T
Rgr g1 fF gk 3w W qF I ar
wqrT F1 feqiy g1, st & o9 @R
& fotr wwer wgy qrard oy IO
g w07T & fa¥ gve 9@ dar
4 41, W7 @ A w0 4 WA
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w1 g & Wi fry a7 Y€ s
Ty a1 | g feufr wrwr 7w Al 1Y
7 91gd, wufwe uw 7€ foar A dic
AT geETT W § faad  wawaw
qeq ZRTC AT & fF gw qw v @My
#Y AT RAT F AT A AaTT< gw
aMt ARET FL AT E W9 TW AW Y
Wi F PR O SwHi ¥, Wk,
I g6 A W FHE | WX T8 W
&1 § a1 fafeam & wdt wvY geamea
7 ogE W g1 oawar ¢, geEg W g
qear § | 9€ IFATT qT QF AT
Hlawasdl Wi gl s g

TUF ave A AF qq FEA & fF
RIAEAT FIYT TIHTT F1E UF TG
a1 7 &, gAF AATE 97 % 7 AT
g, e qfg # w9 Ag Av @
g A o A W1 agT @ fr ww
T4 7 916 7 o1 7@ § 1 QF AH anet
ST &AW gAY HIqE T AN 4
g WIT O @S WEEAT Al i
aifadT 1 I9grE T Tt § HIT Fgd
¢ fr gafyge E+diqen 4 A9
qru IN & NG a4 S W
g1 ag ar i fasfuq 2w A T
gr e fr gy 18 @ WL 97 % YW
F1 Q7 FTA & foru wia i E%-
qraTer FY a@ wd § | Afew gE
arq Ad & 1 TEy e oTigR geT §
fr gw gt aF ¥@ 4w B THETH
F1 a8 7&7 91 WY N f5 g agwr
EI A gRd & ML qaamm SuE
A gE ST 9T wre ww @ E
T F AFT g qF o ¥ g et
®) eqroaT 37 € § | WA 95 a7 -
arfas & fr oa ga af afa o =93
¢, ts wt g wieaare & § @) 59
wwwT Wit § ) Afew qelr wEeR
W wdr § | g W { 1977-78
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¥ wex 3. 9 Whrwe #Y gfy wrfw
gearew ¥ gf | Afew g@ @ 78-79
FTAT AW F A faed g9 AT T
Wi ¥ AHT wagac aF w1 A7 N
AT AL 7 5 wﬁmazmﬁ
fasd ot & wdwr w0 AT E iR
¥ 70 ¥ AT 78 IF W wHwa
IR Afg oF g FTE wfiw g
WAL EN & T Aifge Ak 5w
q1q & g wALET g w1 F1fEy |
AR A g7 T § ? T 5W I A
AT gaen 71y § 7 faow 8-10 qgMT
3 1 wid fed a7 § fag & ag qqman
T § fe gardr searew 33 7 5 %
SURY FT WIT RFA  ATAA g W AT
9% N8 * wiet ¥ 99 994G frar wr
A1, #q9 OF 4§ 76-77 %1 OF
FTATH! et WY A A {TAT FRATET
a1 ? g & W Y ? afew s
7.5 Xfgaa ® @a € E AT HTAN
FNU G Frgaay 78-79F wa as
O wfaw wiaE qare g A 8
sforma %Y 3fa winfas seares 7 R
R g AT I NY ¥ Awrafy
g 1 7 wv€ FraTTor guwfem Ad § |
%9 Suwlen qx gw A wAT wifga o

o0 a1 9@ ag wE ¢, AR AR
agr afes d9x X TR TB AT
w4 wge @ WK fear @ Wk
wer § B ag ofeers dwex s
MR A @ @ g, Wi
TR Iwifrar ax iy weT e
N} o @ oy Y aw N e S
W qfeww dwer g w3 @A
TG | ¥ g & o o
urx § fir afere  dwex

4 waree cfe (o) .
T e
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Your Janta Party 1s trying to de-
molish it

& ofem ST A e 7R o
Y S arEf F o Gur FEA §

W THAT NG WEA WON TEY
w0 g, A ww A & awrerT 5w
awg & 1 of uR ofeas T e e
avg &7 Sg frar m ¢ f % gwely
¥ suaifer 7 & | qfew o
dae 7 faae w33 gY g ag Y gaAr
wifee 5 aufy faoft g 3w & qafY
S A @ gf ¥ SEE FEw 40
wfama ww € ofew dwex ¥ @
gt 8, 60 wiowa srede dwT X
9T g §, Afew 40 wfawe oot &
TG T oare Wy A fagrd wfer &
TR FEN WA X ¥ 1 210 98 W
AvgE M A @ g & e &
143 5 9@ Faw ofers dweT ¥ ¥
W ST 60 wiwwa &Y qult W gf
& gde dweX ¥ 9@ 97 70 9@
s F F fusTgaur 1 q@ AT Y
aqfed W 7o 9@ TN 143 5
arE W & qfewE R Y FH
faur g sy F=w 40 wifema goft iy
gt ¢ o aEe dwT R ¥ 70
T W ), uw faerd ¥ o wW
i &7 wT fear gwnm § o vER A
Wi afe o w3 A, Qe
¥ w1 wfowa § a7 yTede dweT ¥
Faer 2 2 gfgwa § W ofees deex
¥ 3 8 wiowa & 1 g WAy A aH
el S wfge w7 e S
] agr o< e Frw @

ok weTar $9 w@ew Wi gadr
amsifedw W §, fwg avg wv
WK yEe dwe § § e
ger oy aferw dwex ¥ hfed )
gfierw daeT F7 WY WY § v O
waw w g9 iy § fe } owengr
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o TP § widt FdRw AP,
el oy 3y § YT ag wrev Gur oy @Y
TR g ¥ f oo } g
T AT ¥ F W fea wius
T gdwq & AU ¥W 9T
Y gAY wwe wE § 7 3w ghow
ofers dFeT X gvpg Al & em
A AAY X T WAy ¥ xR
qWo WTTs o > W FHI g A
IAF AR 97 A1E T A A E AR
ATHTAS EPTET IR TSATE | o7 6
gTT T A qfr Faw AW T
qOAT F O & ) qg g9 ST qfEaw
AT F O AT A IHET STEW
=7 3w & T & 0 @ asar ar
Fiif = 3o A e AT ¥ wvEva-
AT & | WIS WAL AT T SOTES
&7 e e g1, aat @ T H A
& &Y #Y R &4 &Y &t g9 faa
ot fdw A mmEAwwar @i
T a7 FEr ¥ g ? w oA ¥
AATEERT ¥ 9 SUE 98 F Y
w1 4 gATEr sy @, I I F
ggmagrar fexge Wd forre &
far v =gy & faw wwar § 7 oA
DI H 11 TW 60 WE X v
FTAew @ T Y WY wag
gaqin Avew g § afer et
g & frafe wv ew ¥ & 65 ¥UT
writ § Sewy wiE @) sy sfer
Fa9 300 TIX FT AW WY | LA
oy dur el wOH WY €@ AW & W
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wr oftaT T #Y Jwr vz ? ofy
wr fadr 4 o qrrwrwar fY oY
e dw o R dgw
g% fafsm o srawar #Y quna w7
AR JWEA F A@F ST g
7 am arfer B @ W & ofemw
9T o7 IUFW 05 FAAT & 9] F A
famrare 7t &= wifgw 1 aredT &iev
& WATR 97 HEW AT & ALY

qT ¥EF WATIT FS @al §
BT 78 el § 3 i e 1w
e AT FY AN FAE | I GAFT
g1 wrogd gt § 5 9T w1 avgma
FATAE 7ZTR | 38 IFTT TS ATRAT
§ grom @€t frareas &0 & [gw
I A I T7 Tew A extw T
Fra7E 1 ITqTER F3F & fog gwiv 8w
#gad afa s aTaq &, 709 v 1 gu T
gfgs g s wsd M anv @
QAT AIIA ) FIE AEEATTHIT TG G0l |
QTG A FHE AT g g w1 frar
w&r ar | T at gart fard & arad
AT q, 7 T A & FAY T TAH
¥ A gaforg e drqe § geanad
1 erwar 4gf aerg | ww AW A @Ae
# I = § wifs 788 T 09
frator s wer <@ {1 ot e offa
qx fgaré & qTET STME FA §, T,
gORT-EE Y wgET &1 W EEE F
fag drdc = wawsar § 1 A
iz o w0 § gafog Swwr WA
FoAT 0F T § | foreelt o) iFe
FT AT T g JATE W1 &
gfis wrrare &<@ w1 afony 7 §v
fis avg %Y s Foreey et wrdafy |
qardy g wifgm fF oy gk @
ey a7 ©7 WOTT § TR T W
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¢ F W TaeT qrEafaw @3-
qdr 7 ST ah | ¥afAg oF I Ay
T grawear  § fe s oT AFe
& fag stqe wrar § s wrer § awr
qT el ¥ wedY T & FroEe wur-
faar fag w1d s Al e s 9T 7
FEATIE |

& eaq frq da 7 wrar g—weT-
T R AT AAT ¥~ LT FTRAT
o AT AR A § SIwey §,
afe 3@ w1 Q)1 9@ faT w1 A1 3T
IO FAT A G q7 TFqT §, LT
WfUF 59T qIF 4G 7 IqAT & 1
g % fag wie 1 w1 faay a7 oafaa
AZ FRAT AT, HFTE-HIF-MNTawa W
TG FH GG, §310% FAT qrA A
9T I § |

TEY A%y wr AT9 TTE &
grenfs 9q #7159 419 Y gy @
&, afiew fec oY & wza7 wgar § —ag
w¥! fafaa feafa § fo gt 3w F T2
HIAH-HTL T §, FAET T FTIT-HT
tafrrea N amad @ @riEa
Stqr adrear € &, g9 99 #T TGN
A EW R, g AN AR @ A
TAT 9¥ WD § %41% g7 w9 AW A
T &7 9eaTET gt qraT X 7€ 61
TR AR A gw R N R
¥ FTCUA §, It W I AT AT @I
¢, 7 o A fefa &1 fa-fa-
fen edto w1 it A gl Yo @ E—
B T ¥H w1 fasrT weAT wifge o

Y a0 § wrEEErew ey @
o oft ot WA Gk g, ST W
for-nfufin wrer gt o @ €
| #1 qu w1 g & fe 9y el
*ulwry qrdt 4 1 wHTOR W
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e ¥ SOET T UFHFTN S
el fe & fe 37 A e w1 g

7 weai & 9rg § IOV aqT F%
AT T FHAT FIITE W17 A © IF O
F191g fr £ 7 ¥ Fw gevma, aufafas,
WIEHETER, A AT HFWE T IR
w7 wrsrfaefier Urgias frar arq p
Fgam ARG g aad aifee)
¥ o ¥ W ¥ ey
ATEATE —A WUN NRW ¥ wgEr ford
& fazen #7 oF FO W FvEET §,
fow ¥ srmaw X fred = ey
¥ oA #t a7 v famr omar oo
THTHT AWEY FT F § 9T FT foam
war § | wgr o} Afafew 100 & s0 =W
I ATAT 9T, WIS IS 15 T RO
wT Jeqred frar ot @1 & | Iw wT
T &Y wnfaw feafr & w9 fasame
fmr o wr & ) @ ag W faEna
feafa &Y wver gz fear s wnfgm v
oY JTY & T aWa W 7 wOmr Ay
WY WY Y, geRe AW o e
HTATE HT 9T @, Faf® = & -
AAFE= 41 AR s A Wl A &6
Y Wex oW 7 @ wiww aw
W %1 goq vadfes Gy “awg”
n TR Te g Wgw Wiew
ATeT & Ireey &, af S &1 g vy
firar o &Y Aw § FERT A w4 F
g gwdr | AfeT 97 aw ag G
safiRrTer graT & T, T A<y Y wrady
Ffl JEW HT & F o Iw W
Y gy @

W™ ey & ww & o ol o
% g7 werare ¥ —Ig at fify
w7 fawn frafor fear § ot &
ag wrwr we § e @ g Afod o
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[y 33T seeg wreRy]

FFIAYEF ¥4 GF A 7T A &
Wi B HA X FT AL F U I
Wil q9T g 1

= gfew wit (Wr)  warifr
g, wEdg AT af A ¥ 1979-
80 & forg faare & fay oz &Y o
®ii el &, § ITRT qA4T F ¥ fag
QI EATE |

mAdm aqafa ot afeasr 9 @
g af AT F oA a7 A 0f §,
afwa fa™ 30 A1 ¥ 77 T
yfead® gy, &7 ¥ s oAk ¥
Yfrs A ¥ oferdw & o7,
e w5 w gl w9 AN Is1a
W 9w gl A WA Ay
{ XY g wAMT fAawm & FFar
Aeqrr, FTAT 9@ F1 Oy #e Afy
F g AT FARS afrrmw fw
Lo S G GRS 1 12 S ()
Afr oz where & T37 F97 qfvgid
fear g T Y Arae WY wIpEr
T g T FF AN T 5 FqE
& frar [ 9 w7 3 FOF FEww war
WX weq-I@ F g 1 wqT
Ty ar FC 3wqE Frar 1 @ &
ez § f wqar qeft & A srgon-
o X S w0 qaT, 9, AHERX ¥ A
wfimrr fawrfeay =Y whiwre far,
gE AR ¥ Wm@F  worer X WY
gicad firar §—ag TR o W e
shyor & wge geT 3@ & fag
o W A H oA

wowf wgeT, & 9w @7 ¥ AW
wTwmaT g A agy frewr g ¥ X
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A el Ao Rw www ff faewr
gar & &fws ww & oY sgdn farey wgar
fresr gur 3 | g9t wqw ¥ 45 faA
& AT & @it qaly o w1 s W
T BT W wrwlgg Fw@T g fw
g ¥ N fefegae goedt 2T ¥ faq
e frad ofon ANfw Y §
T F far wem w3 ¥ fad 22 fas
F fam oty g v Y A WL e
e oY gept fay & 97 w7 DT 4@
fpar & afew 37 & v a1 & T B}
ar A3ArT £ A4z Fear 8 4 & =g
fs mepd fa¥y &1 Aaims gfe &
fasar gar ST Pror snar mfzr

¥ o ¥ ag fv g wga
g1 wRw fazw wer iy F wvw
7T 9 Fy ox frs? zv@E §,
T qF ITT AL T AR F 1 G
qF ITTETT A AT FAT Y&
A A FrrE A R oy o
F oy € 9 o, T T &
HrdH o € > & TP FIEA
A Frr 7 =ifgn fRay 3qr &
Fagar giraqr i sfzarfed
F 4T AT 4% 1 09 ww HW,
ay 0T A T FAv A o

o7 ¥ qH> THo Ao wY 25§
FeMs 9T g Naowr ;N K 5 ¥
T qH> &5 F 25 HTEA B W
¥ &R 1 ¥ 5T ¥ srgar wwwr 6
g7 o & qafas s w5 R_E F
THo qWo Ho W wLEWT WK |
™ e ¥ tfiwgn AR et
T WTTETAT W7 6T S | &y oy |
wWhag & AN A Jua
g |

# o7 wr sy O vy B W

W QTS WO AT | g 0 guiar
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=Y a & fF gt wen wew & e
w1 g a-AAfas Swer § Afww
foe ot g argr §  fie o s
qe @r & | wew WA/, qEO A A
FEAEAH &, q@ 97 WAANG, FAH
AR frage & wmaw i § e
g fom & a § Praemeltew femede
& maAY foivd ag v & v w9 Ay =
FIGAT AT T, &Y 5 AV A O
dT agr IOAsT FT AFAT § 1| A
TF A gaAT WY FE gL AR O
ff ffe ¥ qeqd F mmfer wEv 3
FIT AIT IS F KGR A A0A,
aY 37 ¥ afsrw A A A wwAT E
@ Y faavo gt ¥ o gaw
gArAfEr | A A A g ¥
#ie a1 faqvo sy mvET gTA
gg ¥ ANY, &7 99 ¥ SP0 AT ATERE
faer wrr oY @ X ot fawrae
AR, g N T AR B A A
draz § faraz T § agT @ owww
fre s & o & =g fv @ 41 Y
FvHTT A AT T0ET |

nF AT Ag WP FAA AW F
St 72 7% AR TOY & Y e,
faen, wefwan s faarfar, g3 o
gt @Y 8w 50 FT T oY, A
e 200 FAT TN WY 1 7@
gt 7 Fw T wfgr wR W@ 0%
T wereft =g | 8 A oY qaverdy
& ¥ 7T % 13,000 FOT wQW F
i g, o g waa
gt #Y agwr o Wl 1 aoed
&% ¥ wreawi & o 9Ter g &, @7
wafag grar § i aewod Sw v ¥
eI W H IT AN R
gtaw wite afcad &t aga srrewar
g
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T 7g WY }WER e wrrT A el
W g frawt [ § wik 7@ W
THS 3 A faaor swaeay @7 & HrOr
e ¥ A s S odw ¥
T fa a1 & ww A Oy wE
dgm f& AwwTd sy ¥ oW
w7 & AP Trglae g §, 9 A
oY g9 wwar & wiafafy o @ )
q1¥ gA% Aeww gl g1 ww sufed
g faadr f5 A oag = W
¥ OFW FT Y, I T WEW
W oaxs W F owiowT e
HIFE FAT AFIT |

ennaT <ar arg g {5 BN
qa ¥ frsar «v Wy feardy @
& wenfes @@ 7 oW fawe)
w1 warg fran 3m & fad f5
FICEMT  Feqreq 9 el A9
q¥AT & | Wel W A ¥H & fAQ
FIFT &I & | =< HIq fasrar &
9 1 g7 FT A@H § @ FAA
F war v sk W fawd
qa1 w0 S gEA § 1 AfRT SqIEEY
7z ¥ar wmAr § fr qedt W M@
gt @ & wedr w oafz ad
gt wifgy, T o fRwaw gAr
=rfze

qumfy wgEa, Wer waw F
qafkg F7 @vRr § | Fgr afqt
T ot WUSIT & 1 39 F A |G
qET FEAN FT W AL WO § |
g ardr T &1 Lgw fear arar
wifge #T A Aty qT fear oAr
e frad fr ga Tl qerar 1 97w
fer &% | wTw @ &N § e A
¥ Aae & sron 78 afear wvg
ot § 1 W g@R © fawet
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wigq & qrAw g1 aifgy | At
wgEs g & 5 g wa fawmw
¥d #gY Zav, t@a fawwm gl arq
FEAT § | AT A fqwri i wrew A
qrade AT qWr FTR W HIA TG0
QUi WX AWt F TR Srw Q awar g |

ganfae #gRw, wer NBW X
fasr seifns #5T # AT F
AR F qF AW F AT X FA™@
wr qr & Y22 faqr sgmr wET
¥ 366.44 W@ T F IXvE
frdw & 4156 7 gFRl H QT
# AT I § faw 31-12-78
aw 10,071 =afeqai 1 TR
s fear war § @ wew AW R
wga for oo 45 fear  wOwr
¥ ¥ ¥ 22 feo¥ gow FW
aifvl fod 9% § " sowr e A
ag W1 w71 91 5 gw wAa) T &
% SqIEl AW wY  QsErre 9wey
wqd | & wgar wgm fr ogad o
S8 F T SUW T & oATAN ¥
W @ AT AT &7 QAT forat
g & quac g ) fowd WY fred
&% § 4 ot gE i AW aw ¥
w19 T FT O @ § ) @R AL
fa 7 € M ¥ wiEza w
fer § M e faet fomr & fagraiw
oA o N owgroar 7 ogw o
WIATT 9Wi ®' g & qEw 9%
famnT | gewfAT Wy gwTEE
N frgfe A @), T daw
four @1 1 weiroft ¥ fis xv Wi
¥ wrAgw qa fewr fom & ol
frroeite § st Freror Al
i & wpwm fr e
Ui & fag frd o widEw o
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T IR qF & Saq 97 framan
g Wi gfaumit w7 gF §f Law
9T Nz fear wmr w@ifge

gamfy wdza, wa & ¢o
IR & T} { WOk QA Gned
@At Trgar § fomet e &1 wey
@Al 9T W waT § wFAT § 1 ww-
qgFI, 1978 #Y Wafwr ¥ geqraw &
SHRATT WIHET Y 1977 F\1 IAT wafy
& WIHST § JAFT HIH T I 94T F9qT
g 5 TUt & wlaw # 97 1978 T8
Ay WA & HTOT I § JeorA N
149. 6 wfawa # wwagT af7 gf
A weTe fow W & Searew ¥
9. 3 sfama &, faegdr & gwram &
6.5 sfama #, ey * georew ¥
21. 5 wfqwa & 41T F9F F geqrEA
¥ 32 6 Sfowa N afg g€ | war 9FR
¥ ot fradw & 39 Wy ot § AE
QTN QAT ATEATE |
19 hrs.

wwafa RgRa ¢ wa wAreq Mfwg

st sfarm wiw ¢ arfnfsas
mfedi sy o wrfe & ST &
W & afg gl

3T B §w AN eErd w6t
RN FWQ@ § ST FreT Wy
E 1 ag A e wrfEg 1wl eI
Wi WY aga & oY swwt ¥ ficree
Wil §, WY wwE W @ E 9,
ot &, foerd o wfewd,
wrorGfame, dfaefiga, fefes
WE, @@ qTE; eNewd s
TN TWF GETE | A §E AW WY
oy §, 96 SegTET X w6T Us
¥ gz ¥ gwam QX ¥ wTOY
g€ @Y | gz wATw W@ GETS
O af § ) famd W wfest &
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gerrar # wWr faev ad  mfaw The House now stands adjourned
S— Eﬁ % ofcrraeaEg 35‘:' | till 11 a.m. tomorrow,
19,01 hrs,
The Lok Sabhq then adjourned till
wAwafe wgaw : wE W &3 Eleven of the Clock on Wednes-
wTed | @ga @wa wiuE faw asr day, April 18, 1979/Chaitra 28,
Fiowm 7 At O g 1801 (Saka),

FeMGIPND—54p L3--30-6-79—880.



